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12.3t brs. 

~ PRIATION (RAILWAYS) 
NO.2 Blu..· 

e MiDi8&er of aaJlways (Sbrl 
.I.cjlvan Bam): Sir, I beg to move 
for leave to introduce a Bill to autho-
rise payment and appropriation of cer-
tain fblrther sums from and out of 
!.he Con solid a ted Fund of India for the 
service of the financial year 1959·60 
for the purpose of Railways. 

Mr. Speaker: The question is: 

"That leave be granted to 
introduce a Bill to authorise pay-
ment and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for thp 
service of the financial year 1959-
60 tor the purposp of Railways. 

The mohor, was adopted. 

Shrl Jagjivan Ram: Sir. I intro-
dUl""+ the Bill. 

APPROPRIATION (RAILWAYS) 
BILL 

Sbri Jagjlvan Bam: Sir, I beg to 
movC'''' '" that the Bill to authorise pay-
ment and appropriation of certain 
sums from and out of the Consolidated 
:'fund of India for the services of the 
financial year 1960-61 for the purpose 
of Railways, be' taken into considera-
tion. 

Mr. Speaker: The question Is: 

·'That the Bill to authorise pay-
ment and appropriation of certain 
sums from and out of the Consoli-
dated Fund of India for the ser-
vices of the financial year 1960-61 
for the purpose of Railways be 
1aken into consideration." 

The moti01l was adopted. 
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Mr. Speaker: I will now put all the 
clauses tQiether. 

The question is: 

"That clauses 1 to 3, the Sche· 
dule, the Enacting Formula and 
the Title stand part of the Bill." 

The motion was adopted. 

Clauses 1-3. the Schedule the Enact· 
ing Formula and Title werp added 
to the Bill 

Shrl JacJlvan Ram: Sir .. .1 move 
that the Bill be ~~  

Mr. Speaker: The question is: 

"That the Bill be passed." 

The motion was adopted. 

12.32 brs. 

GENERAL ~  

DISCUSSION 

Mr. Speaker: The House will now 
proceed with the general discussion of 
the General Budget for which 20 hour. 
have been allotted. Under rule 207(3) 
I fix that 15 minutes will be the ~ 
ordinarily allowed for every hon. 
Member except for Leaders of Groups 
who would be allowed up to 30 
minutes, if necessary. Shri Dange. 

Shrl S. A. Dange (Bombay City-
Central): Sir, in discussing the 
Budget, I want to refer to certain 
questions of policy that arise from the 
construction of the Budget, certain 
quesions of policy which were first 
admitted as part of Government's 
approach to the economic problems 
and which I feel, are now being 
reversed . 
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IShri S. A. Dange] 
Secondly. I wish to bring out, for 

the attention of the House, the fact 
tha t the Budget has usually certain 
"usual features" and even the.> Fin-
ance Minister has been pleased to 
note that the "usual feature" of 
"short investments" is also there as 
usual. So, in that way, the Budget 
m.ay not be very characteristic of this 
particular year or characteristic of 
any new policy, But certainly. even 
th,' u.<uality that it should contain 
would illust.rate certain ncw points 
also. 

To proceed first on th,· question of 
the background in which the Budget 
has been framed. The background is 
a background of buoyancy, not only 
of the stock market but also of other 
spheres of economy. The background 
of this Budget unlike the background 
of the Budgets of 1958 and 1959 is that 
the recession under which we were 
functioning in the previous two years 
has been, morl' or less, overcome. Our 
recession was due not only to our eco-
nomic functioning but was mainly a 
part of the world recession in the 
capitalist countries. As a result, as 
you might remember, a large part of 
our wealth was expropriated for the 
benefit of foreign capitalist' monopo-
lies through the method of falling 
prices of primary commodities which 
we exported to those countries. Those 
countries made a certain gain from the 
fall in price of thos(> ('ommoditics of 
which we are the suppliers and they 
are the buyers; and as big buyers they 
dictated their terms also sometimes. 

Now, that condition had a/fected our 
economy also: had affected our ex-
ports and imports; it had a/fected our 
plans and we were also suffering a 
certain recession. That recession was 
not in the heavy industries sector. 
Even under these conditions our en-
gineering industry was developing. It 
was a very good featurc. But the other 
~  of economy suffered and. on 
the whole. there was a picture of a 
sort of depression, 

Last year. our production has re-
covered almost in all branches. Even 

Discussion 

~  branch which carely shows very 
'ittle of control or very little of buoy-
clncy, 1 mean the agricultural sector, is 
also reported to have done very well 
.m far as productIon 15 concerned. So, 
we are gettmg this Budget in the 
oackground of the recession in world 
economy, that is capitalist economy, 
~  Deen overcome. In fact. in 
England and America there IS a sort 
of boom in the market, though tnese 
booms arc nOt very permanent and 
you cannot rely on them very muc;h. 
Even in England today, they are talk-
mg of controlling intlation even before 
they have hardly overcome ~  

of the past year. 

I am referring to this factor because 
the boom in the American and the 
English markets is a Iso one of tne 
factors on which this Budget has relied 
ror the hope that we might get mor .. 
foreign aid. TherC' is also the factor 
that in England and America and In 
those sectors of capitalist economy 
from which we expect some foreIgn 
aid. discussions have been going on 
that under-developed countries like 
India and others should receive more 
aid because if they do not do so these 
countries will get more aid from the 
socialist bloc 1ike from the highly 
industrialised country of the Soviet 
Union: and, in that case, the politi-
cal balance mav be disturbed in the 
world and a condition of imbalanct> 
might come into existence. Because 
of thesp reasons we arc now told that 
we will get some more foreign aid 
in the development of our Plans. 

Of course, the visit of the Finance 
Minister may also be a factor in the 
buoyancy-I do not know. But, in any 
case, since there was buoyancy right in 
the American and English market and 
there was some amount of rethinking 
on the question of aid and sinc€' they 
had come to the conc1usion that eve-n 
if they do not give aid the other socia-
list countries are bound to help and 
this economic development of India is 
not going to be hampered-these fac-
tors have been predominant factors in 
raising hopes in the minds of our plan-
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ners that we might get more help 
from the capitalist countries. 
So. there is a sort of perspective of 
greater development not only at the 
end of the Second Plan but also for 
the Third Five Year Plan. 

'l'h,s sort of condition of thing. i. 
alsu nelped by another fact of whicn, 
or course. the Budget is not expected 
to take note. The Budget is not sup-

~  to discuss-at least In thls the 
~  M'Rister follows the line of 
strictly confining himself to Budgetary 
problems and figures-the internation-
ai situation. At the same time, eco-
nomy is very much affected by this 
factor. Thp. international situation, as 
yuu know, because of the exchange of 
visits between the Soviet Union and 
American heads of Governments, the 
international tension has gone down. 
Therefore, more hope of economic aid 
to undel'-dpveloped countries and doing 
something for the good of society and 
raising their standards has also become 
8 very beneficial factor for the deve-
lopment of our economy. 

So. internationally We should be 
hOIJeful about not being, firstly, ham-
p<!red in development, and, secondly, 
of being helped in our ~  

though I do not wish to discuss whose 
weightage will be greater in the con-
tribution to the help, whether the 
socialist help will be more or whether 
th" capitalist help will be more. I am 
not discussing that. But the general 
perspcctiv.' seems to be that the over-
coming at recpssion in capitalist 
Amerira. which though is a temporary 
phenomenon, and the overcoming of 
recession in our own country as a 
renex of their recession is a' factor 
which govern, this Budgpt. There-
fore, the Finance Minister is somewhat 
-If I cannot call it a happy po.ition 
still-not in an unhappy position of 
imposing on the peopl .. very big loads 
of drastic taxation. Taxation is im-
posed no douht; I will refer to it later. 
But h .. could have been worse. He 
hRs not been so bad as he could hav., 
been or should have been according to 
the tenets that were followed in the 
previous budgetary figures and taxa-
tion methods. But that is npt a credit. 

Shrl M. P. Mishra (Begusarai): 
You are sorry for it. 

Shri S. A. 
serry for it. 

Danle: No, I am ··not 
I said, he is sorry tor it. 

Shri M. P. Mlshra: You arc sorr>' 
that he has not been so bad as he 
should have been. 

Shrj S. A, Dange: Therefnre, Sil', 
international developments and situa-
tions a,'e of help to us, as I said, and 
it is a good factor as a contribution to 
the development of our economy. 

What are the claims made in the 
Budget as a result of this? The claim 
is that pl'oduction is rising, the rate has 
been restored-previously the rate had 
fallen, now it has gune up and we 
hav(' recovered all the fail that we 
were suffering from and the rate of 
production is up-the demand is up, 
markets are being cleared up, there is 
nowhere any hold-up of goods, thert· 
is no depression even in the classical 
industry of India, textiles, and that is 
also now in a very prosperous condi-
tion. and all accumulated stocks are 
being cleared up. Therefore, every-
thing seems to be gooo. 

. What should follow from this? What 
is the line that has been put forward 
according to the Five Year Plan philo-
sophy in this House, accord'ng to the 
philosophy as enunciated by all th,' 
Ministers on the Congress Benches? 
What is the philosophy thnt wa. told 
to us'! It is that ever increasing pro-
duction should Ipad to a rise in stand-
ards of living-hOW much is a minor 
matter. some ~ in standards of liv-
ing. The philosophy is that by ever 
increasing production, by putting 
volume. of goods in circulation it 
should reduce prices and people should 
get relief. whilE' the country would go 
ahead with its development. That is. 
increase In production was made the 
prima faeie condition to any further 
drvelopm"nt. on thp ques1Jon of 
prices, standards of living, national 
in('omc and ~  on. 
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What we were led to expect was, 

prIces are rlsmg Decause there 1;0, short-
a,e of prociuctton, ~  of hving 
is low because there is shortage of 
production and everything is in dol-
drums because there IS shortage of 
production. 1959 is a year, accord-
ing to the Finance Minister, of over-
coming ot recession and rising produc-
tion In almost every branch includ-
ing agriculture. Therefore, from the 
previous ~  what should 
have been the result for the people'! 
Economy is buoyant, economy is deve. 
lopmg, production is developing, 
everything is going on smoothly and 
aid is also coming. The result should 
haVE' been a fall in prices, supplies of 
essential goods to the consumers at 
con troned or some lesser prices than 
before, a certain rise in the standard 
of living and not much bickering over 
wage increase. because even the vari-
able dividend index of industrial secu-
rities has risen more than last year and 
has risen by 17 per cent. So even in 
that sphere the employers ('annat 
claim that it may be that production 
is deV£'ioping but they do not get a 
share of it. A lot of share has comE:' 
to their pockets. 

Under suC'h buoyant conditions the 
natural expectation should be an eco-
nomy which is devoid of bickerings, 
irritation, conflicts, contradictions etc.' 
on the question of prices, supplies, 
wages and so on. Is that the picture 
that we are getting? The Budget is 
quite honest in its formulation. The 
economic survey is quite honest in 
its formulation. It is honest because 
it cannot escape that honesty. They 

~ "Yes, production is rising but, 
unfortunately. we have to be vigilant". 
Vigilant about what'! Vigilant in see-
ing that prices do not rise. But what 
about the present rise? They gllY: 
"Yes. it is so; we are sorry for that 
pa rt". Though production is good, 
markets are good, supplies are good, 
everytlJing is good, prices are going 
up. 

VVhat happens? Vfhat happens to 
the philosophy? What happens to the 
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economics of the Plannin& Co ..... -
sion? Vfhat happens to the economics 
of thc gentlemen of the bourgeois ""'0-
nomic school who say that given rise 
in production Bnd buoyant economy 
there should be supply of more goods, 
lesser prices, rise in the standard of 
living? Vfhat happens to that theory? 
That theory is blown up. 

And, the Budget simply says: "Let 
Us be v,g!lant, vigilant in the future 
th't the I'nces may not still go up". 
What about 1959 and beginning of 
1960? The 1" uduction is good, sup-
plie..; are good a ld the international 
situation IS good. Even then you get 
the phenomenoll that wholesale prires 
are riSing. In the period of four 
years it has risen by 20 pcr cent. Last 
year the cost of living index has gone 
up by 5 per cent. There is n., n05si-
bility of the cost of Jiving index going 
down, thE! consurner price index going 
down, people getting goods at lesser 
prices and there being a sort of an 
ease in the ~  tension. 

There may be a lessening of inter-
natlOnal tention in other spheres. 
There may be an increase in tension6 
on the boundary spheres. But this in-
ternal tension should have reduced, it 
should have come down, with the 
growth in economy. That tension on 
the contrary is increasing and cannot 
be controlled by the Finance Minister. 
The Budget shows that those who are 
guidmg th(:' economy are hopf'less 
about controlling it, those who arE" 
guiding the economy are not hopeful 
of doing good to the people in the 
mEltter ~ these vital questions-prices, 
standard of living, real wage:;; and so 
on. 

I need not quote from the speech of 
the Finance Minister. He says: 

'"These pointers, taken together, 
indicate the need in the coming 
year for active vigilance in regard 
to domestic priCe trends and con-
tinued austerity in imports backed 
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by accelerated eftort to step up 
exports." 

So there is even talk of austerity. 
When prices are rising even in the 
matter of consumption, he calls tor 
austerity by means of saving. Saving 
trom whom, for whom and for what 
purpose? 

Therefore, Sir, despite the back-
ground of the Budget being so good 
so far as development is concerned, 
it gives us a picture in which the 
Budget attacks the people further. It 
docs not give relief to the people. 
Therefore, the conclusion would be 
that the leaders of economy as repre-
sen ted by the Finance Minister are 
unable to take advantage of the les-
sen ing of tension, of the growth in 
economy; they are unable to take ad-
vantage of these factors in giving re-
lief to the people in the matter of 
prices, in the matter of supplies. 
Therefore, their economic claims are 
blown up sky high, their philosophical 
and theoretical claims arc blown up 
sky high and their economy is proved 
to be an economy of capitalists on the 
rampage. 

Ont' would ask "Why? ", It is be-
cause our economy is in the hands of 
a few things like the banks, whole-
salers' grip on essential goods and so 
on. The picture of banks, the picture 
of essential goods and sO on, being 
subject to monopoly control for pri-
vate profit, increase in national pro-
duction does not benefit the producer 
or thp citizen of the country. it 
only benefits the controllers of mono-
poloy economy or the private mono-
poly groups. Therefore, the price 
mechanism cannot be controlled by 
the Government of India despite their 
will or absence of will, I do not know 
which. 

I do not know whether they wish 
to control. I am given the impression 
that they talk about control but they 
are unable to do it or sometimes they 
are unwilling to do it. ThE"refore, Sir, 
this is a most dangerous trend, that 
in an economy which is developing so 

well we should be faced with a com-
plete negation of all the principles 
which underline the Five Year Plan. 

Another point is, has development 
reduced the disparity in incomes? The 
disparity in incomes could be easily 
reduced only by one mechanism, and 
that is by raising the salaries and 
wages of the working people and giv-
Ing returns to the peasantry from 
their own production. That ~ the 
only method of reducing disparity. 
What is the practice in fttis respect? 
The very opposite. I do not know 
whether the Government of India as 
a whole is involved in that. I should 
take it that it is. Why should I un-
necessarily hold the Finance Minister 
personally responsible for a practice 
which goes in the name of the whole 
Government. The policJ as contained 
jA the Five Year Plan, envisaged ris-
jng development, rise in standard of 
living of the masses and to see that 
the disparities should be overcome; the 
method was, of course, increase in 
wages and sO on. 

We had a talk just now-the talk of 
about the strike in the State Bank and 
so on. What is the policy the Gov-
ernment of India is going to follow in 
this? We had come to a general con-
vention that .t least in a developing 
economy the minimum wage should be 
need-based and raised on the ba.is of 
needs which were computed. The 
computation was done by the 15th 
Indian Labour Conference, a tripartite 
conference. Accordingly we had ap-
pointed a Pay Commission. In that 
Pay Commission the Finance Ministrv 
made a statement that they are ~  
bound to consider the ~  con-
ference's conclusions as any valid 
agreement or any valid principle on 
the basis of which they should devote 
their attention to the question ot wages. 
That single factor demolished al! the 
basis of the labour policy for the Five-
Year-Plan, of utili.ing the ~ 

economy in order to give relief to the 
working people. In all the appeals 
addres.ed to the working people sO far 
th<'y had said that if they increased 
production, their standard of living IIno 
their wages would ,0 up. But all 
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these appeals become groundless, base-
Ie" and have been betrayed by the 
Finance Ministry. The result is that 
the Pay Commission's report has now 
angered all the State Government em-
ployees. Even the little increase of 
Rs. 10 which they have been given is 
neutralised by another compulsion 
imposed on them in respect of the 
provident fund. 

So, there is, instead of an atmos-
phere of content and some satistac-
tion-though not full satisfaction-an 
atmosphere of irrigation. And that 
atmosphere has not burst out in the 
form of strike for the simple reason 
that their leadership is not united; 
they hav,' not got a centralised orga-
nisation and their leadership is not in 
a ~  to give a call for united, 
solid action on the part of the State 
Government employees. But because 
they cannot do that, it is not a situa-
tion for complacency; it might burst 
at any moment. 

Similarly, you will find the same 
thing in other directions. The capi-
talitst and the bigger employers, some 
of whom arc in this House, said: "In-
crease production and also remember 
the consumer". Just now they were 
pleased to note that there is a third 
party in the country, in the economy, 
and thai is the consumer, and their 
in terests are also to be considered. I 
agn'l'. But what has happened in the 
textile industry? In the textile in-
dustry, even before any wage increase 
was given, the prices had risen. The 
ctocks had gone underground, and 
,",'en the millowners at Bombay had. 
('orne out and said: 'We are very 
so tTY the prices have gone up, but we 
cannot help it". They put the blame 
on the cotton market and somebody 
else. Here you had a phenomenon; 
when the economy was recovering, 
when consumer goods ·were coming 
into the market, the textile prices were 
going up without any increasf' in 
wages. The same phenomenon hap-
pened in sugar; the same phenomenon 
happened in other fields. Prices have 
been rising without any rise in wages, 

and yet, when we come forward tG 
claim higher wages, because of ris-
ing production, we are tOld, "If YOIl 
get higher wages, that will add to in-
flation and rise in prices". Again and 
again, this discredited theory whiCh is 
only a servant of the capitalist class to 
serve their interests and deny the 
wages to the workers, is brought for-
ward: "Any increase in wages means 
higher prices and the price gets into 
an inflationary trend because of ris-
ing wages". 

Study the price of all the essential 
goods in this country in the last one 
year and you will find that rise in 
price has taken place mostly without 
any increase in wages. Even on the 
basis of productivity, let it be judged. 
You will find that the productivity of 
the working class has risen. Take, for 
example, the Hindust.n Machine 
Tools, the finesl unit in India today 
for machine tools. Where formerly 
four Indian workers WeTe equivalent 
to one S ~  worker in producing a 
lathe, today, 0.92 worker produces 
that same lathe after four years of 
productivilY study. The Governor of 
the Reserve Bank of India has admit-
ted that the productivity of the Indian 
worker has risen and is rising fast. 
The technical skill is going up. For 
example, take the achievement of 
Bhakra Nangal; that should certainly 
make everyone proud of the Indian 
f'ngineer, the Indian worker and the 
technioian; despite the threats and 
boasts of the Amf'riran specialists, 
their advice was set aside and the 
Bhakra tragpdy was ~  

Many other sehcm('s show our skill. 
In spite of th(';,(', what is the share 
that the wm"}{crs get in the increasing 
wealth? What has lhe budget done in 
order to inc-rease the share? What 
has Ihe budget. as a policy, put for-
ward before the country in order to 
increase the share of the toiling peo-
ple in the growing wealth of the coun-
try? The reply of the budget, is, not 
only that prices may not be controlled 
but "we shall contribute to inCTease in 
prices" It is nGt the wages that i. 
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going to increase the price of consu-
mE'r goods, but it is the taxation that 
is coming in the budget that will add 
to inflation and price rise and ulti-
mately will lead to the lowering of 
the standard of living. 

I need not take the time of the 
House in mentioning the items which 
are being taxed in the budget. The 
best representation can be found-if 
nobody understands finance-in the 
Shankar's Weekly. At least those 
who can understand humour with a 
content of politics and economics, can 
find thf' best illustration of the budget 
and the taxation as given by Shankar's 
Weekly. That illustration shows the 

~  the Finance Minister has run 
am uck in thf> streets. I mean no dis-
rpspect to his personality or morality. 
I am citing an example. The Finance 
Minister is shown 85 running amuck 
among the users of scooters, diesel oil 
and ladies' shows and all that, and 
~  and grabbing all those things 
h,' ultimately puts the whole thing In 
a sack and quietly goes to sleep, while 
thos .. wonderful gentlemen wonder 
what has happened to our national 
t'conomy and our socialism and our 
budget! Though it is done in a humo-
rOllS vein and in a satirical vein, yet, it 
illustrates the truth of the budget 
very vividly Hnd very clearly and it 
can be understood even by men who 
do not understand finance or who do 
not understand economy. Therefore, 
thp policy in this budget is, . despite 
increflsen production, not to allow the 
standards of living of the consumer 
or th£' working people to go up. 

That is ilIustreted in the State Bank 
stTikc also. I was ~  and I do 
not want to intervene in that topic 
now, because I know it would come 
up afterwards. but this fantastic policy 
has just now found an illustration. 
The FinanCe Minister said the workers 
claim is Rs. 4 crores, and asked "How 
can you negotiate a fantastic claim?" 
But did he suggest what would hE' a 
reasonable claim on which we could 
negotiate? Did he suggest a reduc-
tion to Rs. 2 crores? Did he sugg ... t 
Rs. 50 lakhs? Did he suggest Rs. 10 

lakhs? Did he suggest what could 
be a reasonable charter of demands 
on which he could negoti-
ate, though he may not concede? It 
~  a very well known axiom in labour 
circles: that though ftrst you put a 
demand of Rs. 100, the worker knows 
he is not going to get Rs. 100. But 
that cannot be made a pretext for 
denying negotiation. And yel, here 
we are told that as a matter of prin-
ciple, "you should not threaten us 
with strike because it is a developing 
economy. We have to build a Plan, 
and therefore you should negotiate 
and conciliate and have arbitration 
instead of strike". We had arbitration 
for the Government employees, we 
got a Pay Commission, which instead 
of setting properly the norms of wages 
and living, instead of giving a wage 
increase straightforwarc":ly in a tull 
measure, invited scientists to help 
them in order to ~ the increase! 

You know very well the way in 
which the Pay Commisssion has gone 
about the job. They knew wages will 
have to be increased, as the need-
bases were laid down. So, they started 
to enquire into the calorific value of 
the worker in a way as would reduce 
it by some arrangement and which 
should then be evaluated in terms of 
consumer price and would help in 
lowering a wage increase! May be 
some Finance Ministers are able to 
live on 1,500 calories. While their 
calorific value may he less, ~  
values are marc. because when you 
consume orange juice, you may not 
consider the calorific value but then 
it has got other val ucs which of course 
give yOU wonderful culture and a 
greater power to make such a budget 
like this. These things have nothing 
to do with calorific value. But what 
is the usc of putting forward an ex-
cuse and saying, IIIf I can live on 1,500 
calories, why should not others live 
on 1,500 caIOTies?" You have got a 
supplement of a meal of daM and 
honey straight from the Santhal 
torests-I do not know trom where 
else-and all these adjuncts .... 
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SIIIl C. D. PIlule (Naini Tal): He 
do. not take meat. 

Sbri S. A. Dance: I never said meat. 
am vlttY particular about that. He 

is absolutely a nem-violent gentleman 
aa tar as that is concerned. I agree 
with that. Though he may not be non-
violent with regard to labour disputes, 
yet in personal diet he may be non-
violent, though I do not know whether 
cutting down a leaf of grass or blade 
of grass is strictly non-violent, accord_ 
ing to the theory of certain spiritua-
lists. But that is by the way. 

The Pay Commission went into this 
problem in a peculiar way and a 
Finance Minister or somebody from 
Bombay who is also a physician was 
invited to lay down a principle whe-
ther the calorific value could be re-
duced. He pointed out the example 
of a Japanese worker instead of an 
Indian worker, and said, Indians are 
low-sized and they should have low 
calories. Would it reduce the calories 
for the Marathas who are low-sized 
and increase it for the Punjabis who 
are high-sized? The Institute wrote 
back: "We do not know whether the 
low size of the Indian is due to the 
fact of mal-nutrition. So, we do not 
wish to say anything. 

13 hrs. 

In this way, Government Commis-
sions, Pay Commissions, composed of 
very amiable gentlemen. economists 
and theoreticians are going round in a 
surreptitious way to deny a rise in the 
standard of living of the working peo-
ple, despite the fact that production is 
growing. We are certainly of the 
opinion that the economy must be 
helped to develop; it is developing, but 
the question is to whom are the gains 
going? What does the budget say in 
that matter? The approach of the 
budget to the whole problem and the 
policy of the Government of India is 
despite any rise in pToduction J you 
.hould not expect any real rise of 
real wages. That is illustrated I have 
to repeat again-by the Pay Corumi.-
.ion, the State Bank, the Textile Wage 

Board, wbiOh haa given an increase, 
but the mill-owners do not want to 
act upon it and so an. It can be Ill .... 
trated in many other spberes by many 
other happening', 

What is the cure? The cure would 
be, of course, for the working class to 
act. The reply to this policy, reflect-
ed in the budget as weli as the other 
policies of the Government of India 
which reduce the standards of living 
of the people, would be a fight for 
higher standards of living. That fight 
will be concentrated henceforward and 
should be concentrated on the ques-
tion of D.A. You increase the prices; 
we fight for D.A. We are no longer 
bound to raise the question whether 
this is going to upset the budget or 
not; because, jf the budget does not 
care for my living, why should I be 
bound by the policies of the budget as 
represented here? Therefore, any rise 
in prices would be met by a fight for 
man'" D.A. 

I would appeal to the Congress 
benches and to the Government of 
India to follow a policy of controlling 
the prices. How can it be done? A 
firm control over the market against 
stockists and by means of taking over 
the big banks. Tremendous liquid 
money is floating in the banks and 
any amount of speculative activity is 
encouraged by the banks. The Finance 
Minister himself admits it; everybody 
knows it. PL 480 funds converted into 
rupees are running riot in the banking 
system in India. There are many other 
funds also available: evasion of taxes, 
leading to black money and so many 
other things are running riot in the 
system, which is leading of this dis-
turbance of the price mechanism. 

The price mechanism cannot be 
controlled merely by not raising the 
wages and by merely talking of deficit 
financing. Deflcit financing will have 
to be done. But deficit financing does 
not necessarily lead to rise in prices. 
Deficit financing accompanied by strict 
control over prices and control over 
banking, if banking is taken over by 
the State sector, will not lead to rise 
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in prices, because in our economy 
deficit financin, up to a point is a 
necessity. Therefore, I would say, 
henceforward if you approach the 
people with this problem of risintl 
prices, they will have to reply by rais-
ing the momenta of movement to 
defend their standards of living. That 
would mean, every rise in price would 
be accompanied by a straightforward 
demand tor a rise in D.A. whether in 
the private sector or public sector, in-
eluding Government servants. 

Referring to the question of taxes, I 
need not go into all the details. It is 
very plain that the whole trend always 
is, tax the poor and let the rich make 
more money. In the budget, that 
principle is there as usual. As usual, 
there is a shortfall in expenditure; as 
usual, there is this principle also of 
taxing the consumer goods of the 
poor people I do not know if the 
E"inallce Minister considers that the 
electric bulb is not a very great neces-
sity for the common people. I think 
with the growth of electricity, it is a 
necessity. Tax on diesel (,ngine.:; and 
motor cars is bound to lead to a rise 
in transport costs. If rise in transport 
costs is met by a dpmand for a rise 
in D.A. what will be the reply of the 
Finance Minbtel': "No strike, no nego-
tiations; nothing". If that .-eply is to 
be given, the working class also has its 
own reply to give, which they are 
giving in the State Bank and which 
they will give in other sectors also. 
But we do not want such a state of 
conditions to arise. If you do not want 
t!1al. then you r·lust change the policy 
which ;s underl;llea in the budget. 

I come to one or two more prob-
Ipms. I do not know whether the 
Finance Minister and the External 
Affairs Ministry take credit for an 
amount of gold that is floating in the 
country, on which he can lay his hands 
on. That affects the question 01 ad-
ministration. The administration is 
being critieised in several ways by 
several people; I do not want to go 
Into that. It is being charged with 
many sins. It may be looked into lale.-
on, as the Government may decide. I 

am not discussing the question as to 
who is involved in c01TUption and who 
is not involved in it. It i. common-
place to hear that corruption exists and 
it is also common-place to say that we 
should control it. I do not know how 
it is going to be controlled. 

The LIC reports are already there. 
There have been speeches in the Upper 
House on this matter and I do not want 
to repeat it. But there is this factor 
of administration. A certain genUe-
man imports a lot of gold into this 
country, who is not the head of a 
State. I am referring to the Dalai 
Lama. This gold was taken from Tibet 
to Sikkim. We are responsible for the 
foreign relations of Sikkim. Did we. 
a" bejng responsible for the foreign 
relations of Sikkim, know that this 
was exported and taken there? This 
gold belonged to a State which at that 
time at least, in 1950-51, was a friendly 
State, if you think it is not friendly 
now. 

Shri Raghunath Singh (Varanasi ) : 
It belonged to China. 

Sh·rl S. A, Dange: Even Tibet; let 
alone China. This gold belonging to 
the Tibetan people was brought into 
Sikkim. They brought it on mules and 
we arl' supposed to have lent them 
dakotas-an efficient method of smug-
gling, if I may be allowed to call it 
so. We take that gold. Was the ques-
tion raised, whose it is? Was a diplo-
matic immunity allowed on that gold. 
It could not be, because it was nGt a 
head of a State bringing it here. The 
Government says that that gentleman 
is not fWlctioning here -as the.- head of . 
a Government and We do not give 
shelter to Governments. If he is a 
private individual and if that gold was 
brought in hf're, in that case, under 
what law, under what functioning. 
under what principle-s, was it allowed 
to be done? There was a lot of gold 
coming from Arabia and Persia in 
small 'fishermen's boats. Shall we lend 
thOSe fishermen motor-boats in order 
to help them in smuggling? After all, 
if it is private gold, private property. 
then the Government of India should 
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have taken possession of it. Or, did 
they alia\! it to be imported? We 
¥hould like to know about thal. 

Secondly, how i. it going to be used, 
if it is done with Government"s con-
sent? The West Bengal Government 
cave help; the railways gave help and 
. eV''''ything was given. If we feel that 
some Rs. 10 crareS or Rs. 15 crorcs 
:worth of gold is coming that the 
Finance Minister is so much in need 

.of it, especially when it comes from 
,Tibet and not from Arabia, what about 
it.s use? Whose is it? How is it to 
be used'! Is it used in order to play 
the market and disturb the market? 

We on our part bear the responsibi-
lity for maintaining the Dalai Lama 
as the head of the Buddhist Church 
and the refugees who have come here. 
Whether we like them or not is not 
the question; We have given them 
shelter and we are maintaining them. 
With Rs. 60 lakhs or Rs. 80 lakhs of 
gold in their hands, is it pemtissible 
for the Government to tax the people 
in this country to maintain this bunch 
of people, when they have got so 
much gold in their possession? I 
would like to know whether the 
Finance Minister will demand credit 
for the expenditure we have incurred 
on this question from the proceeds of 
this gold. I would like to know whe-
ther the great Buddhist Church in 
thi, country should not get the bene-
fit of this gold for maintenance as 
charity and for the spiritual growth 
of Buddhism itself, though Lord 
Buddha may not have done such 

• things? In any casC', it does not 
matter: we are not going into that. 
Ma;'v'be, values change when centuries 
pas,:,; by from original religious con-
o"ptions and philosophy. This gold 
becomes quite a covetable thing even 
to those who believe that ~ 
'apaTigTah.a' is one of the tenets of 
spiritualism and philosophy. But 
'aparigraha'-of this gold-should 
it not be carried to the proper logical 
conclusion when it is now in Calcutta 

, under our jurisdiction? Should it not 

be appropriated, first, for the purpose 
of maintaining those people, 
secondly for taking away the 
load on our budget and red ucmg 
or doing away with our expenditure 
on their account-is that not the cor-
rect thing?-and, thirdly, helping and 
maintaining the indigent Buddhists in 
this coun try, of whom the former 
Seheduled Castes form a great put? 
I would like to know whether the 
Government of India would suggest 
the establishment of a nice factory 
from the investment of this gold of 
one crore or two crares of rupees to 
help the converted Buddhists, to give 
them full employment? It will be a 
Buddhist factory, employing absolutely 
indigent workers converted from un-
touchables to touchables of Buddhism. 

Shrl Raghunath Singh: What about 
the refugees who are coming from 
there'!' 

ShM S. A. Dan&",: I think it you arc 
in love with Buddhism, you can main-
tain them with your own ~ 

money. (Interruption) I could not 
hear the interruption. 

Mr, Speaker: Let him alone. 

Shri S, A. Dange: I will lot him 
alone but I do not want to let this 
gold alone. I do not want all this sort 
of shady activities to develop round 
this thing which will disturb our social 
mechanism, disturb Our social think-
ing, disturb our marketing mechanism, 
which will latf'r on run to help finan-
cial interests which are inimical to the 
interests of the country. Already it is 
having another effcci-creating rival-
ries of all SOl'ts and bickerings inside 
the Buddhist groups themselves who 
have helped in smuggling the gold in 
-and one does not know what ulti-
mately it will result in the famous 
China town of Calcutta and Kalim-
pong, In order to prevent thi. deve-
lopment, will' the Finance Minister 
find some law somewhere, some policy 
somewhere by which he can take cre-
dit of Rs. 10 crores and reduce the 
deficit of Rs. 21 crores. Ro. 21 crores 
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or so are Iloing to be raised by taxa-
tion on shoes, on diesel oil, On trans-
part, and I think tha t sum could be 
very nicely reduced by that amount 
which has arrived to eur fortune in 
the Calcutta banks due to the credi-
table activities of the Dalai Lama and 
his friends who may be here in this 
House also, 

I have ,ot these "constructive" sug-
gestions, I hope you may not call it 
bad criticism, It is a constructive 
,uggestion in the domain of finance, 
which is vcry much tottering, which 
is always on the side of the rich, tax-
ing the poor. This is my suggetsion. 

Then I come to my last suggestion, 
I do want, certainly, that the budget 
should be so framed as to develop this 
,counlTy ;md lay down the foundations 
of a good Third Five Ye.... Plan, 
·Though the developmental direction 
in indL':>try is good, it is correct-
though it suffers from drawbacks like 
('oiltradiction in policy. in hitting the 
people with taxation, the general 
~  of industrialisation is good-
in order to help that what is essential 
is: control the monopolists, take over 
thC' banks, increase the State sectar, 

~  the real wagf's of the working 
.and producing people, reduce the pri-
{'es and rate of taxation. If that is 
done by means of this budget when it 
go",; oV(Jr to voting, I think I shall 
be glad to say that the development 
grows more- to the intere!'ts of our 
~  and the budget can be sup-
portE'd fully if it takes this direction. 

Acharya Kripalani (Sitamarhi): Sir. 
I have great sympathy for the Fin-
ane/? Minister. and r express it in hiI 
ab:-:t'nce. I hOPe the House too has 
gn'at sympathy for him. Because, 
while he makes the budget. the budget 
has got to be made in accordance with 
tht! overall economic policy of the 
G()vernment. for which he can be only 
partiHlly and indin.=·ctly responsible. 
Under these circumstances, I feel that 
he has tried to do his poor best, poor 
because he is not the master in his own 
financial house. 

The present budget proposes to raise 
Rs. 23 crores through additional taxa-

~~  

tion. A large percentage of ~  

about 50 per cent, is to be raised from 
transport industry alone. The Fina-
nce Minister will say that if the 
Plans are to be fulfilled, more taxes 
must be raised and that. therefore, the 
commodities he has proposed far taxa-
tion are the least obiectionable in hi. 
view. But, before new taxes are 
imposed, he must make sure that the 
old are properly collected. In this 
connection, r hope it is pertinent to 
ask why the reven ue collections from 
imcome-tax and corporation tax etc. 
have not risen sufficiently and pro-
portionately to profits and production. 
It is said that the rates of taxation on 
big incomes of individuals and cor-
pOTations have reached the saturation 
point though big money is being made 
by many industrial huuses. However, 
the total collections have lagged 
behind what can be ~  
expected. The amount of tax arrears 
is rising every year. In the latest 
report of the Tyagi Committee the 
amount of tax arrears at the end of 
1958-59 was Rs. 271 crores. This 
figure differs slightly from the one 
given by the authorities. It may be 
that some part of this amount is not 
realisable. It is not realisable because 
proper measures are not taken in 
time. 

Then, there is (he problem of 
evasion. I think the necessity of 
imposing many of the new taxes could 
have been avoided if we devised W::iys 
and means to check tax evasion. While 
the precise amount of €vasipn is not 
known yet, according to the p!-:timRtp 
of an ~  when the Government of 
India themselves had invited to this 
country. Professor Kaldor it was about 
Rs. 200 crores to 300 crares in lhr' 
year 1953-54 and. everything incr"o,-
ing. ~ also is presumed to hove 
increased. Even according to the Cen-
(ral Board of Revenue this amount is 
about Rs. 20 crores to 30 crores per 
year. One does not know where the 
truth lies but we can take it to be in 
between. I think there is a substan-
tial amount which the Finance Minis-
ter can mop up with his strictness and 
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ftrmness. This proves that the tax-
gathering machinery is neither 
eMcient nor honest. Further, while 
production during the last decade, 
even' according to the figures of the 
Government, has increased more than 
50 per cent, there is no proportionate 
increase in income-tax and corporate 
tax. And the Finance Minister has to 
heap upon the people indirect taxes 
which work for the hardship of the 
common consumer, 

In the coming year, the Finance 
Minister expectS' the revenue from 
income-tax and corporation tax to go 
up from Rs. 150 crores to Rs. 187 
cron's. Undoubtedly, the rate of esti-
mated increase is more than usual, 
yet, I must say, it is not quite 
adequate. 

The expenditure on civil administra-
tion has been rapidly increasing, apart 
from that on military administration, 
which too has been increasing. In 1957 
the expenditure on civil administration 
stood at Rs 122 crores. Within four 
years it is going to be more than 
double, that is, Rs. 268 crores. Making 
allowance fOr every development 
activity. as every development activity 
needs some civil and some recurring 
expenditure, a rise of 219 per cent 
increase in administrative expenditure 
in four years is in all conscience very 
excessive. This means that a largf' 
part of the additional tax revenues is 
being eaten up by the expanding civil 
services. The hon, Finance Minist.er 
will not deny that this expansion has 
been much more than warranted. But 
he can only say that he is not respon-
sible for it but the whole Government. 

A peculiar feature of the budgets 
now-a-days is the disappearance of 
revenue surpluses. Deficits are shown 
in the revenue budget apart from the 
capital budget. If the proceeds from 
all the huge additional taxes are eaten 
up by the revenue budgets. little 
remains for development. I know that 
in the current year the revised 
revenue deBeit i. lower than what was 

originally estimated. Even it' we 
assume that next year too the deficit 
will be less than Rs. 60 crores as esti-
mated, that gives us little consolation. 
The Government must try to restore 
the revenue surpluses, through strictly 
regulated expenditure and economy. 

I have referred to the high incidence 
of taxation on transport industry. I 
will give some figures. This industry 
was already heavily taxed. The addi-
tional burden that the hon. Finanee 
Minister now proposes to impose is 
inequitous. The Masani Committee 
Report says that while the freight by 
rail is 6 nP per ton per mile, thp 
incidence of tax alone, excluding the 
import duty on vehicles, is 7:44 nP. for 
petrol-driven and 4' 28 nP per ton pel' 
mile for diesel-driven trucks. Besides 
the taxes on goods carried, the annual 
taxes paid by petrol trucks and diese I 
trucks themselves are very heavy. 
Now the position win be much ~  

The hon, Finance Minister S ~S an 
excise duty of Rs. 2,500 per vehicle. 
This is a very big amount. Again, he 
has impo,ed a duty of 10 per cent ad 
valorern on all types of internal com-
bustion engines. This is double taxa· 
tion, firstly as an independent engine 
and secondly as an independent truck. 
As if these were not enough, the hon. 
Finance Minister has raised thp opera-
ting cost by increasing the duty on 
diesel oil by four annas a gallon. 

There has also been a small increase 
in the duty on tyres and tubes. To 
some extcnt ~ duty on pig iron 
would also hit this industry. In bus 
body building, they use tin plates and 
some aluminium sheets. To that extent, 
again, the burden would be transferred 
to this industry. 

This heavy taxation on bus transport 
will cause hardship to the people. 
specially those who are not served by 
the railways. It is taxing the mobility 
of goods and pPOple. It would create 
difficultie, in the marketing of village 
products at a time when bdter 
marketing facilities should be offered 
to mitigate the problems of rural 
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finance. From the figures I have 
quoted above, it is clear that while 
the railway charges 6 nP per ton per 
mile, the tax element alone on the 
motor vehicle comes to about 8 Or 9 
nP per ton per mile, I have a feeling 
that this increase is not only for 
revenue purposes, The main reason 
seems to be to give protection to the 
railways to • cover up their ever 
increasing inefficiency. As in the Rail-
way budget a surcharge of 5 per cent 
has been lev ied, so in the General 
Budget a far larger burden on trans-
port has been imposed to prevent 
diversion from Tail to road. 

Further, I lind that the Government 
is mtroducmg the technique of taxing 
intermediate products, leaving out 
oth"r luxury goods, such as, nylon, 
rayon and other costly fabrics. Bir-
conditioners frigidaires and other such 
commodities', Pig iron, aluminium and 
tin plates are extensively used in 
many industries. This will increase 
thf' manufacturing cost and also have 
an impact on the gf!ncraJ price level. 

During 1959, the cost of living went 
up by 5' 2 pCI' cent. This is over and 
above the rise in 1958 which was a 
year of acute shorttlgc Bnd soaring 
food prices. Now, the hon. Finance 
Minister wants to add to the already 
('xisting inflation by deficit financing 
of the order of Rs. 153 erores. If he 
n'ally goes in for printing money to' 
the extent of Rs. 153 oron·s. I am 
afraid it will be gambling with the 
fat<- of the people. 

It is tlmf> we guarded our ('can amy 
agianst inflation. May We ask the han. 
Finanrc Minister and his Government 
why is it that in spite Of a reduced 
Plan. there is larger delicit financing 
though there ~ been more of taxa-
tion in the period than planned for? 
The outlay for the public sector was 
to have b('en Rs 4,800 crorf's. Of this, 
the foreign aid expectation was Rs. BOO 
('rores, the total taxation in the period 
Rs. 850 crores and the maximum 
deficit financing Rs. 1,200 crores. This 
maximum, I submit, was also arbitra-

biaC'USSlmt 

rily fixed. But even then the condi-
tions which could justify this extent 
of deficit financing have not been ful-
lilled. The expected increase in pro-
duction of consumer goods, specially 
food, has not materialised, The sp.ral 
of prices of the primary commodities 
has been rising. Further, the Plan 
was reduced by Rs, 200 crores and we 
got Rs 200 crores more from foreign 
aid than We expected. We ~  see 
that instead of the target of Rs. 850 
crores in five years, Rs, 975 crores 
have already been raised by way of 
taxation by the fourth year of the 
Plan. Yet, the Government proposes 
to exceed the farthest limit of delicit 
financing. 

The Government may persist in 
denying the fact of infiation, but who-
ever runs may see it in his daily pur-
chase!'", It is no use confusing the 
public with figures. The Government 
seems to say that their figures are 
correct. But when we say that these 
are not supported by facts and by our 
daily experiences, we are told, "So 
much the worse for the facts and for 
your experiences". "Our figures" 
they say, "can never be wrong". 
However, even the Reserve Bank 
Governor has repeatedly pointed out 
that in the present situation, the effec-
tiveness of monetary policy is very 
very limited. This implies that the 
Government policy of printing noies, 
what they call treasury bills-a res-
pectable name for public pickpockl·t-
ing-should be controlled. The policy 
of inflation is mor(> dangerous than 
any policy of taxation. It is the mOft 
insidious and rf'gressive form of taxa-
tion, making the rich richer and the 
poor poorer. This is what has actually 
happened. The ex-President of the 
Congress, Shri Dhebar, himself pointed 
out this fact at Nagpur. 

The imbalance In our economy, 
l'sp('cially OUT failurc> in agriculture, is 
plain from the fact that we aTt" facing 
difficult nroblems almo,t in every 
diTl-ction we look. We wanted to 
export cloth. or we were exporting 
cloth, but we are told that our cotton 
produdion has fallen and prices have 
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increased. This has raised the cost of 
cloth production, and it has become 
difficu It to compete in the export 
market. 

Previously, We used to export B 
large quantity of vegetable oils. Now, 
the oil seeds production has not kept 
pace with even our internal demand. 
Therefore, not much of vegetable oil 
can be exported without raising prices 
at home. 

We export jute manufactures, but 
not much has been done to improve 
the quality of jute. Therefore, the 
prices ~ rising and people in the 
world arc st'eking substitute; so that 
our market is lost. 

J also find that the Commerce and 
Industry Minister said that there was 
a high demand for our potatoes and 
onions in South-East Asia, but the ex-
port had to be prohibited because we 
do not produce as much as we can 
consume ourselves. 

We had thought of exporting sugar. 
Sugar comes up almost every year. I 

~  the ~  muddle some ten 
years back .when in this House I said 
either the Government should rule or 
get out, and my hon. friends in the 
Congress-in those days I was also in 
the Congress-got very angry. 
Whether sugar production has declined 
or not, the fact remains that Govern-
mC'nt is not able to control the market, 
and we are not able to export large 

~  as we had expected to do. 
Also, there is open black market. It 
is not a ,eeret black marge!. Such an 
open black market shows only that 
the writ of the Government does not 
run. A Government is not worth its 
salt if ~ writ does not run. 

This shows the utmost importance of 
inC'n'asing agricultural production 
without wthjch we cannot :::olv(' our 
food problem, our foreign exchange 
problem, our export problem and the 
problem of price ,tabilisation. 

Priet:' stabilisation, without whieh 
no plan can be said to be scientific, is 
intimately connected with the produl'-
tion of food and other articles of 
every day neccsRity. Without increas-
ed food production and price stabili,a-
tion, the industrial edifice of uur 
dreams will bp built on such wl'ak 
foundations that it might· topple any' 
moment. May one hope that gTeatcr 
attention will be paid to agriculture· 
and price ~  

It is very well to talk of quick 
industrialisation and the take-ofT point 
in our economy when our economy 
will be self-regulating, hut nowhel'l' 
has modern big and centralised indus-
try grown without. exploiting the l'on-
surner and the labourer, depressing 
agricultural economy and entailing 
genl'ral hardship, This was the case' 
in the 19th century industrialisation 
on capitalist bases in the West. It is 
also characteristic of the rCCf'nt rapid 
industrialisation in Communist coun-
tries, While Shri Dange was criticis_ 
ing things here, he was oblivious to 
the fact that all these phenomena have 
taken place in Communist ~ 

~  in spit" of Sputniks, a privi-
leged class is rising and growing, and' 
the ~  arc suffering for want of 
consumer goods and because of high 
prices, I do not know with what fart-
the Communists can talk of these pro-
blems when they stand for rapid in-
dustrialisation. It is bcttf"T to go slow 
than hea9 misC'rips on the ~  
generation, and a few more_how 
many more, rven the omniscient plan-
ners do not know, In our ('ffort to 
industrialist> quickly. WP are also like-
Iv to forget, and our friends havf.> 
forgottf'n thC' sodal and socia.listic 
aims of our economy, ~  have been 
forgotten by Communist countries 
where all trade union activity haS' 
been suppressed and slave labour con_ 
ditions prevail. and individual lIb('r1y 
exists no more. If we go in for rapid 
industriaJisation, we ('an not ~  

that there are high prices and th .. 
commodities of every day us£, are not 
available to thp ~  
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Earlier, have talked of the 
incrt'3sed expenditure on administra-
tion, civil and military. In other 
directions too, there is a good deal of 
extravagance and waste. The pomp 
and show that we maintain continues 
to be on the imperial scale and in 
imperial style. Our hospitality is on 
a very lavish scale. However, it does 
lack good form. We think we cannot 
be hospitable to our gue'ts and do 
them honour unless we do it in a 
grand and extravagant way. We 
maintain highly paid posts with form-
al, nominal and ceremonial functions. 

Wherever there is a real or fancied 
difficulty, We appoint committees and 
commissions consisting of many mem-
bers, and tht'ir reports-where arc 

~  Thf'Y only encumber our 
archives. For food production, we 
have fa far appointed a few commit-

~  and we propof'(.' to appoint one 
more without consolidating the in-
formation incorporatl'd in thC' carliC'r 
reports. 

Tht'J'e is a great ~  of duplication 
of work and little effort made towards 
co-ordination. For instance, we have 
for rural l'Cl'onstruction, the Com-
munity Development projects, the 
welfare work of the Central Social 
Welfare Board, the extension work 
initiated by the Special Directorate of 
the Ministries of Food and Agricultu1'c 
and Health; then we have co-opera-
tives. the Khadi and Village Industries 
Board; we have a Handicrafts Board, 
and several philanthropic organIsa-
tions working in the same field. These 
perform almost identical functions but 
there is no co-ordination. And in 

~ other ways We waste the sub-
stance of the nation. 

In our plants, big plants, it is very 
strange that we employ any number 
of foreign experts. I hear in Bhilai,-
was it to help the Communists?-
there arc even now over 800 experts 
and engineers. There were more in 
the beginning. It is strange that any 
country should be able to spare so 
many experts for one plant In a 

fon'ign country. I have a suspicion 
that these experts must be some sort 
of fitters and mechanics whom we 
pay extraordinary salaries. No pri-
vate concern, in India, however great 
employs 50 many foreign C'xperts, 
either in its big plants or anywhere 
I'lse. Russia has put up a like plant 
in China; I wonder if Government 
know how many expert Russians were 
sent there. 

13.41 hrs. 

[MR. DEPUTy-SP>:AKER in the el.aiT I 

I am told that the number of expert. 
was four or five and no more. While 
30 many Russian experts arc working 
in Bhilai and, perhaps a similar num-
ber in other projects, our own young 
men with technical qualifications re-
main unemployed. 

I may not talk here of the degrada-
tion of public morals due to the pre-
valence of widespread nepotism and 
corruption, and consequent hoarding 
and black-marketing. I haVe talked 
of these things often. To administra-
tive corruption has been added politi-
cal corruption. Corruption was dt'-
nied at first. Its existence is par-
tially admitted today. It is said that 
it exists in the lower services. But 
it is here that the common people 
come in touch with our administra-
tion. And what is the worth of an 
officer if he cannot stop corruption in 
his own department but merely gives 
the reason that it exists only among 
his subordinates? No commercial firm 
could give such a reason. I hope 
some remedy will be found for check-
Ing this evil which corrodes the mo-
rals of the ordinary citizen who ~ 
not a very heroic person. 

I have said that in our anxiety to 
achieve rapid industrialisation we are 
likely to forget our social aims. It is 
more than a decade since we accepted 
in our Constitution certain Directive 
Principles. One of them is that: 

"The State shall so dirpcl its 
poli('y that the operation of the 
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economic syat"m dr.es not result 
in the concen tra tion of weal th and 
means of production to the com-
mon detriment." . 

The Congress also adpoted at Avadi 
a resolution on socialistic pattern. The 
Ind"strial Policy Resolution, both of 
1948 and of 1956, were also designed to 
achieve the above objective. Parlia-
ment gave Government the necesary 
powers to implement the above Direc-
tivs. In spite of all that, we wonder 
why We could not succeed in imp Ie· 
menting these aims of ours. 

I believe that one industrial house 
which was controlling a production of 
less than Rs. 10 crores annually before 
the adoption of the Constitu-
tion, is today controlling production 
worth ~ than Rs. 100 crares which 
is ten times. The very same house is 
still expanding its industrial empire 
not only with the permission but with 
the active support of Government. Se-
vt'ral other houses have expanded 
their businl'ss, three or four or five 
Urnes more in I'ecpnt years. I under-
stand that under the Industries 
Regulation and Development Act, 
Government have given licence to 
another single organisation for put-
tion up half a dozpn major indus-
tries costing more than Rs. 25 crores. 
It is Government and the financial in-
gtitution created bv Government 
which are to ~ all the money 
net'de-d for setting up these units. It 
is common knowledge that Govern-
ment gavp guarantees to loans worth 
~  crores of rupees bOrrowed by 
some units jn the private sector. 
These units are allowed to expand, 
and in fact, they have expanded to al-
most double their original size. The 
fact is that the Directive Principles 
of th{' Constitution and the resolutions 
of the Congress and of this House have 
not been implemented. It is, 
Ihcn'fore, a matter of deep re-
gret fhat the present budget, a< the 
former ones, bears nO mark of any 
intention to serve the social ideal 

which We profess, in so far as that 
ideal can be ."rved through the budg-
et. There is no effort to initiate, 
encourage or strengthen any egalitar-
ian tendency. On the contrary, Gov-
ernment appear to be reconciled to 
the position that the existing glarinl 
inequalities must remain and gro ..... 
Even our Prime Minilfter seeins to 
haVe resigned himself to this position. 
In his speech, his emphasis now is 
exclusivt:ly on production; and he is 
impatient when questions regarding 
distribution are asked. 

Production, of course, is necessary, 
and it is important, for, without it, 
there can be no distribution but it 
is dangerous to think that equitable 
distribution can be left to the future 
or to chance. This is the most ~ 

gruous attitude in development 
through planned economy. If it is 
real planning with any socialistic aims 
equitable distribution should be a 
built-in features of the process of in-
creased production itself. However, 
the working out of the Plans has been 
contribuing to the increase of ~ 

ty. It is not only heartiess, but I say 
it is fraudulent to suggest, as is con-
stantly done, that the Plans must be 
paid for with present sacrifices by all, 
even by thOse who live below the sub-
sistence level. 

It h said that future benefits will 
be available to all. But, for some, the 
Plans mean prescnt benefits. For 
them, the nation's money spent 
does not mean easier livelihood 
which they have always enjoyed but 
getting richer and richer and ~ 

ing more and more power in the pre-
sent and in the future. For these, the 
fruits of planning can be and are en-
joyed here and now. Our top people 
live on a scale which, in terms of 
expense and material luxury, though 
not in terms of good sense and human 
dignity and good taste, is very high 
indeed. For the many, our socialism 
only means a sad present, for a pro-
bably happy future not for themselves 
but for their great great great grand-
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children and some of us may have 
none at all. These things make us 
very sad. 

Shrl Barish Chandra Matbur (Pal!): 
A very legitimate grievance. 

Tbe Minister of Agriculture 
P. S. Deshmukh): My hon. 
can adopt some. 

(Dr. 
friend 

Acharya Krlpalanl: I can adopt 
my hon. friend, and it will be very 
profitable also. 

Even in religion, present troubles 
are to be compensated for by enjoy-
ments in heaven, but, here, the future 
heaven of increased production and 
easy prices is not for those who suf-
fer today but for their descendants. 

Discussion 
cipation, anxiety and ripe in specula-
tion; after the budget period there 
is great disappointment, dissatisfac-
tion bordering almost on frustration. 

This year's budget has seen a period 
of general satisfaction, a sense of re-
lief. In this, I feel, the hail .. Fin-
ance Minister has scored a psycholo-
gical victory because he has created 
in this a climate for capital formation 
a confidence in the capital market. The 
total Defence bill is set at Rs. 273 era-
res, an increase of Rs. 28 creres over 
the allocation for current year. This 
allocation is actually lower than the 
figure which was allocated in the year 
1958-59. The Finance Minister has 
shown abundant caution in allocating 
this figure to the Defence bill and also 

The aims of our economic policies in the statement which he made that 
and plans seem to be as far from be- if necessary he will come before 
ing fulfilled as ever. The problem of Parliument for additional sanction. I 
colossal unemployment ),et remains hope that there would not be any oc-
to be tackled. The economic condi- casion for the hon. Finance Minister 
tions of the masses, especially those to come before the House for addi-
living in the villages, remain the tional s"nction. I am happy that there 
same. If their monetary income has is a growing realisation in the Gov-
increased, there is no increase in cmrnent and also appreciation in the 
their real income. The disparities in country that Our finances should be 
incomes, as I have said, go on grow- diverted more for productive uses 
ing. May alI this not be due to the than for non-productive uses. The 
fact that there is some misconception revenUe budget has shown a deficit of 
ahout our Plans and that they are de- Rs. 84 crores because of the substan-
fective? While sponsoring grandiose tial rise in the civil expenditure in a 
schemes of industrialisation which large measure which is set at Rs. 708 
often break down and create scandals crores, nearly Rs. 100 crores more 
we have neglected to suply to our than the last year. Actually this civil 
masses the primary necessities of life, expenditure has been a result of the 
such as food, clothing, shelter, educa- increase in emoluments on account of 
tion of any sort to the new born the Pay Commission's recommenda-
children, medical aid, and above al1, tions. Even though large amounts of 
employment. Before Independence we deficits had been left uncovered in 
said swaraj will provide all these previous years, this large gap ha. 
things, but it has failed to provide been na·rrowed down to a considerable 
them. extent because of the buoyancy of ex-

Shri P R Ram . cise revenues. In 1958-59 the deficit 
'. ~ (Pol1achl): ~~  only Rs. 5 crores and in the cur-

Mr. Deputy-Speaker. SIr, permit me rent year it is only Ro. 15 erores. De-
~  congratulate ~ han Finance Min-__ cause of this the Finance Minister'. 
Ister for . presenl1?g the ~  optimism in ieaving uncovered a de-

~  ~  COInCIdes ~ ~ hIS birth- flclt of Rs. 60 crores in the coming 
day whIch 15 really a slgmflcant day . f II . tifled in his life. year IS u Y JUS . 

Usually the budget period is at-
tended with great excitement, anti-
402 (Ai) LSD-5. 

The Finance Minister has left the 
pattern of direct taxation untouched. 
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He has sought to broaden the tax-
structure by imposing indirect taxa-
tion. He has imposed excise duties 
On certain industrial raw materials 
and also on certain engineering gOOU3. 
I cannot understand the rationale be-
hind imposing an excise duty on pig 
iron which is the basic industrial raw 
material. I say this because this in-
dustrial raw material goes into the 
production of many industrial pro-
ducts which arc again being taxed; 
for instance, in the manufacture of 
diesel engines, internal combustion 
engines and electrical motors a sub-
stamial portion of the components 
are made out of pig iron. I beg to 
submit that this amounts to double 
taxation. 

Dr. P. S. Deshmukh: Treble. 

Shri p. R. Ramakrlshnan: Maybe 
treble taxation. The Finance Minister 
exempted pig iron that is being used 
for the manufacture of steel from this 
taxation. I feel that he has done this 
because he felt that this amounts to 
obvious double taxation. Adminis-
tratively, it may not be possible to 
differentiate between the pig iron that 
goes into the manufacture of ~
cal motors or internal combustion en-
gines and exempt it from taxation as 
in the case of steel. So, I would 
recommend to the hon. Finance Minis-
ter tCl waive this small tax which he 
has imposed on pig iron. I make this 
request, this concession because not 
that I feel that it will hamper produc-
tion or the industries that are usin;: 
pig iron would sutler, but because I 
feel that basic raw ~  like 
pig iron, coal and coke should be ex-
empt from any form of excise ~  

In this connection, I may be permit-
ted to say that because of the Increa-
sed cost of these basic raw ~  
the industries that are located far 
away from the source of these raw 
materials are losing their 1 ~ 
nature. These raw materials haVe t., 
be hauled especially for those inr\u"-
tries th.t are located In the South 

over long distances. The cost of haul-
age is considerable and sometimuR 
wagon difficulties enhance the difficul-
ty of getting these raw materials. I 
suggest to the han. Minister that a 
price equalisation fund be set up for 
these important raw ~  f.:llch 
as, pig iron, coal and coke, so that 
there would be a setting up of equit-
able distribution of industries in diffe-
rent parts of India. 

The new excise duties are largely 
On engineering goods This does not 
actually touch the budget for (he ~

man man. But still We have to wo leh 
and see what impact it would have 
on these engineering industries which 
are sma II which haVe shown oonsider-
able expansion recently and Hre com-
paratively new. I hOPe the Finance 
Minister will suitably watch tile im-
pact On these industries and alSO if 
there are any bad effects on these 
industries he will give suitahle relief. 

I am afraid there is going to be 
great difficulty in collecting these eX-
cise taxes also because all these indus-
tries are small and are spread all 
over the country. We have aha seen 
the way the sales tax penplc have 
been harassing some of these small 
manufacturers in the States. I also 
feel that there is a cumulative effect 
of the excise duty on the engineering 
products because States themselves 
haVe imposed a sales tax On many 0/ 
these commodities. I wonder whether 
it would not be advisable on the part 
of Government now to think of a 
consolidated tax on all these commo-
dities on which a tax has heen im-
posed. I am sure. for some time to 
corne it has been the thinking of the 
Government and I very much like 
the Finance Minister to enlighten the 
House whether anything is coming 
and when it would take effect. 

14 hrs. 

The additional levy on rood trans-
port is wholly unwarrantetl. especial-
ly because our transport systt:m, in 
an under-developed economy hlte ours 



4503 General PHALGUNA 17, 1881 (SAKAl Budget-General 4504 
Discussion 

has not been fully ieveloped. This, I 
must say, will be a great deterrent to 
industrial development. The cum-
ulative effect of a taxation of Rs. 'l,500 
on all trucks, 10 per cent on internal 
combustion engines and an increase 
of 25 naye Paise per gallon 0n tiie,cl 
oil will certainly retard the growth 
of road transport. Mavbe this provi-
sion has been made in the budget 
proposals so as to give the Railways 
a decided advantage; b'lt I cannot 
help feeling that this will have a re-
straining effect on the ii\dustrial 
growth of our economy and also add 
to the inflationary effect. 

During the last :'udget I had plead-
ed for relief in ~  of. d:e3el oil 
for the use of agriculture. But the 
FinanCe Minister did not agree to my 
suggestion, because he felt Lhat Ih£Ie 
might be a lot of leakage", and also 
working difficulties. He said that he 
would take time to see how the work-
ing difficulties could be solved. I was 
rather surprised to find that even in 
the budget proposals maie t!lis year 
there was nO 1 ~  to ag'f"iculturists. 
I wish to ;lOint out that agriculturists 
pump .. tee from a depth of a hundred 
or two hundred feet in places like 
Coimbatore where I come from. And 
they mainly depend on sub-soil W1Iter 
for cultivation. As such, agriculturists 
owning t.en to twenty-five acres of 
farm are in very great difficulties, be-
cause they are not able to operate in 
a competitive manner in pumping 
water, especially in places where elec-
tricity is not available. 

The present taxation is only in re-s-
pect of indirect taxes. Company taxa-
tion has almost been lef! untouched. 
There was great anticipation 
that there may be some concession 
in company taxation because 
of the promise given hy tho 1"illanep. 
Minister that he would c0".ider if 
there is any possibility of reduction of 
the 45 per cent of company taxation. 
No concession was s!-town and this is 
great disappointment, and I also share 
that disappointment. I feel that a 
reduction would have brought him 
greater dividend. 

I welcome the exempt"", that has 
been i:iven to small companies whose 
income is below Rs. 2:;.000 a year. 
I also welcome the ~ 11 to gIve 
extension, for a further period of live 
years the exemption of tax granted to 
new companies under section 15C of 
the Income-tax Act. 

I also welcome the prllposal made 
by the hon. the Finance ~ 1  with 
regard to donations for charitable pur-
poses. He nas enhanoed the limit by 
fifty per cent: he .1as rai£·ed the ex-
emption limit from 5 per cent to 71 
per cent. and tho total lind! ;rJm 
Rs. I lakh to Rs. Ii lakhs whichever 
is lower. He has also extended the Use 
of these resources 10 anything that a 
donor might like to speoJfy This is 
a proposal, I am sure, which will 
make many industries come forward 
and aid substantiaily U-.o,e colleges 
which are greatly in need. and I am 
sure many of the institutions which 
are engaged in research work will 
greatly benellt by it. 

I also welcome the prOf,Qsal that 
the Finance Minister ha., made in re-
gard to the co-operative sector: I 
think it was long overdue I am hap-
py that he has re:ollnised the need 
to put the co-operative sector on the 
same basis as the privatt sector of 
industries. I also wish that he might 
extend this to the public <ectar, so 
that there might be an eloment of 
competition introduced in the public 
sector is necessary to raise their 
operational levels 

Sir, so much has been said about 
the rise in prices. The han. the Fin-
ance Minister has gIven a promise 
that he would c10sdy watch it and 
that he would see that all precautions 
are taken to check the rIse of prices. 

Shri M R. Masani (Rancni-Eastl: 
Like his 'other ~ ]asi: year 
whiCh was not carried out? 

Shrl P. R, Ramakrlshnan: Well, I 
hope this year he carries out hi. 
promises. 
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IShri P. R. Ramakrishnanj 
I was surprised ,0 hear Shl'i Dange 

talk a ireat deal about this increase 
in prices. This kind of slight, creep-
ing inflation is usually attendant in a 
developing eCon()my. especially wher" 
there are great social changes be-
cause of the developing economy. I 
could not unde«tand the confused 
thinking of Shri Danee in this re-
gard. Any time and every time, on 
every occasion they find some time to 
speak, my h()n. friends are always 
vehement against the capital struc-
ture and the working ()r the capitalist 
pconomy. 

I am also happy to see that the 
Second Five Year Plan will now ul· 
timately have an outlay ()f n.. 4,600 
cmres. And the Fiolance MinI-ter has 
assured us that the external resources 
for completion of the Plan are forth-
coming. And even though We are go-
ing to slightly exceed the Us. 1,200 
crores limit of deftcit flnancinll that 
was set in the Second Five Year Plan, 
I am happy. and I am sure the coun-

,try will be very hnt)py, to see that 
our Plan is on thp way to fruitful 
completion. 

ShrImatl MaDjula Dev! (Gopal-
para): Sir, let me thank the hon. 
the Finance Minister fo.r the presen-
tation of his very clever budget. His 
practical approach and his tactful 
handling of various problems in the 
budget deserve commendation. 

First and foremost, my thoughts 
centre round Defence and External 
Affairs. The unprovoked aggression 
of China has put us wise to the bo.r-
del' security. I am glad that there 
is _an increase, by Rs. 28' 56 crores, 
in the Defence budget. I hope that 
this nmount, coupled with the sav-
ings from the enormous wastage that 
has occurred in the Defence Depart-
ment, would be spent for the further 
defence of our borders. 

Sir, it is my request that we should 
give full consideration to the amen i-
ti,'s of the army personnel, especial-
ly to their housing and accommoda-
tion needs I have seen some of the 

army and navy men's quarters but I 
regret to say that they are nothing 
better than slum areas. All Olioi' 
brave soldiers arc ready to dedicate 
their lives for the security of the 
country. It is for us to see that the 
welfare of these brave soldiers, in 
whom we have our complete confi-
dence, is well looked after. 

I am glad, Sir, that the Prime MI-
lll,ler of China, Mr. Chou En-Iai has 
~  our Prime Minister's invita· 
tion. OUf Prime Minister has invi t-
ed him in response to the expressed 
wish of the Prime Minister of ChIna. 
I know that there was a lot of criti-
<ism in this House and outside about 
the letter of invitation from Olioi' 
Prime Minister. I do bow down to 
the wisdom and political e-xperiences 
of the hon. Members. But, Sir, my 
reading of the situation is this. I do 
not think that the letter from the 
Prime Minister is a letter of sur-
render. But, it is a leiter of chal-
lenge, based on the excellent note, 
laying down very clear clarification 
of our stand and demand on the ter-
ritory of India. I feel that )fina is 
seeking a discreet retreat. Clima has 
been pushed to a tight corner in 
world politics by this very indisc.reet 
nggression against India. I think our 
Russian friends are helping to find 
8 solution of this deadlock. Russia's 
snnguinity about the success of the 
talks between our Prime Minister 
and the Prime Minister of China IS 
an indication of this) bringing out 
the Russian influence in the peace-
making episode of India and China. 

I think, Sir, it is quite justified 
that we should give a chance to 
China, thus allowing her to make 
decent retreat !.rom her unwise 
aggressions. It may be my wishful 
thinking-as some of my friends 
have said-but I hope that it would 
come true. But I would like to make 
one request to our Prime Minister 
when he holds talks with slippery 
China. Our Prime Minister should 
be firm and he should demand imme-
diate and complete withdrawal of 
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Chinese focces in Ladakh and NEFA 
~  and along the entire Indian 
boundary. I hope the House will 
~  behind me in my request to 

tile Prime Minister that he should be 
firm on this point. 

I wish, Sir, that our Defence should 
b" more vigilant on the subversive 
aetivities und anti-national tenden-
cies in the border areas. These acti-
vities are very dangerous, more so, 
during the time of external aggres-
sIOn. So, I hope they will take bet-
ler care about these things. I hope 
they will acrelerate the activities of 
their investigation and information 
departments. 

We find that there has been a great 
deal of support for our non-align-
menl policy even tram the critical 
western powers. Indill's idea i has 
been put into practice, even in trying 
times, when external and foreign 
aggression has taken place. India's 
pJliey has indeed won world appre-
ciation now. The world has a better 
understanding of our foreign policy. 

Now, we find that a lot of expen-
diture is wasted on the foreign em-
b.ssies. I know a few of the embas-
sics which have about 10 to 12 cars 
and some superfluous shows. I hope 
that these wastages of funds on pro-
perty would be well-u:i1ised for bet-
~  propaganda in foreign countries, 

The support of smaller nations in the 
United Nations is most necessary for 
us, They arc uncommitted nations 
and the support of these smaller na-
tions would tuke us to have better 
understanding with the other bigger 
powers. We should try to win their 
friendship. and popu'arity. Our pro-
paganda agencies should explain 
India's stand on international and 
national activities among these na-
lions, and thus, we will prollt better 
in international pOlitics. There 
should be more direct contact 'with 
nations through non-official initiative 
to have closcr understanding and 
mutual friendship amongst various 
delegation::,. 

Now, Sir, I come to Home Mairs. 
Top priority, I know, should go for 
food production. Unless we feed 
our m.illions, no other programme can 
ever be successful. We should have 
intensified agricultural output and 
for that, there should be more allot-
ment of funds; and we cannot allow 
any curtailment 'in budset for agri-
eulture. There should be a drive for 
seli-sufficiency in food production 
from the bottom, from the village 
level and block level and district-
wise and State-wise. If we achieve 
self-sufficiency in food production in 
each of these units then, halt of our 
Ileadache is over. 

Decentralisation of supplies and 
ag.ricultural administration and the 
economic distribution of surplus lands 
10 non-economic holdings are certain 
subjects to which we must give deep 
consideration. We know that there 
are certain uneconomic holdings in 
the country. After the ceiling is IIxed 
the surplus land should be given to 
the uneconomic holdings so that they 
could give us more produc:ion of food 
on an economic basis. Distribution 
of land to the landless could be dOli" 
later on a co-operative basis. Intensi-
fied mechanised farming on large 
scale co-operatives could be feasible. 
Even atomic isotopes could help us 
in having increased agricultural pro-
duction on economic basis and they 
cou'd be introduced in our agricul-
ture. This is the only way in which 
We can utilise atomic energy for in-
creasing fond produrtino. We find 
that hoarders and speculators arcatl' 
superfluous shortage of food articles. 
This is a man-made scarcity. I hope 
the zonal system would SOon be abo-
lished as stated by our Food Minis-
ter when he first took over charg( 
of the food portfolio. We should 
have ~  measures for preventing 
hoarding and spec\jlation. Quick anti 
corrective measures for prcventin!:: 
hoarding and speculation should b. 
thought of. We should have exempl-
ary punishment because there is the 
imperative necessity for discouraging 
hoarding; as I have stated earlier, it 
is these hoarders and speculators who 
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create superfluous shortage of food 
articlts. There should also be a great-
er attempt at stabilisation of prices. 
Unless that is done, it would be very 
difficult to tackle the problem of 
food 

The valuable recommendations 01 
technical experts and committees Ilke 
the Nallagarh Committee, the Asoka 
Mehta Committee and the Ford Found-
ation Committee should be given pro-
per and respectful consideration for 
practical implementation. I have gone 
through some of them. We may not 
agree with all of them, put some of 
them are most valuable and I do hope 
that at least all the money spent on 
these committees would be justified 
if we can implement at least some of 
these valuable suggesi.ions. 

Regarding health, there is a great 
dearth of nurses. This shortage must 
be made up. There should be inten-
sive training fo.r this. I come from 
a rural part of the country and I 
know how valuab c our nurses are 
and what great demand there is for 
them. Maternity and child welfare 
centres should be combined with 
family planning clinics. There should 
be in .ensified propaganda fo.r family 
planning and a hygienic approach to 
hcalthy living. The co-operation 01 
voluntary organisations is essential 
for implementing family planning 
programmes because it is on'y these 
voluntary organisations that can ex-
pand and implement thcse program-
mes. I 

There is an alarming growth at 
population. This is a serious threal 
to food self-sufficiency and economic 
and social security. There should be 
a simultaneous drive for population 
control and increase of food produc-
tion. They go hand in hand. Other-
wise, even the accelerated attempt at 
food production would not meet the 
needs of the people. 

Mr. Depu·!y-Speaker: The han. 
Member's time is up. 

Shrlmati Manjula Devl: I would 
Iik. to have a Iitt:. more time, be-

caUSe I have not covered half of the 
points I want to put before the House. 
I will be very brief. 

~  sould be compulsory. 
According to the Planning Commis-
sion's expert opinion, it is possible 
that within the allocated fund in the 
budget estimates, compulsory educa-
tion could be in traduced. ~ 
should be special education for 
women, training for them La ~ 
them better wives and mothers, and 
teaching for the manifestation of 
ideal womenhood. 

There should be special s!.ress on 
Sanskrit learning. That is the only 
way to bring about unity through a 
diversi ~  of dialects and regional 
languages. Sanskrit is the root of 
all our national languages. There 
should be better scope for Sanskrit 
teachers and qualified students. There 
should be compulso.ry technical edu-
cation in the school curricula. That 
becomes an imperative nccesiiity. 
There shou d also bc more rig id dis·· 
cipline in educational insti.utes. Stu-
dents should be made to refrain from 
any political activity, for politics ruin 
the young mind. 

As regards social welfare, the spi-
rit of social welfare should be the spi-
rit of service and humility. A snob-
bish outlook, .red-tapism, favouritism, 
egoist isolation-these have nO place 
in social service. I implore the So-
cial Welfare Board to remove these 
defects and dedicate themselves to 
the service of humanity. 

Co-operation and co-ordination with 
existing vo untary organisations en-
joying public confidence should be 
encouraged. That alone will stir up 
public enthusiasm and co-operation. 
No arrogan ~ approach to irural or 
urb'ln welfare activities will ever 
evoke public enthusiasm. There 
should be more concentrate on the 
crea.ion of homes for the crippled. 
There are a number of them roaming 
in the streets of India. There should 
be research clinics for cr'ppled beg-
gars to find out the cause of the dis-
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ease and cure it. There should also 
be beggar homes. There shou d be 
research clinics for handicapped child-
ren, to rehabilitate them to na.rmal 
living. When I was in the UK, I 
went into this ques.ion and found 
that welfare activities of the coun-
tries al'e undmtaken in close co-ope-
ration and co-ordination with volun-
tary welfare organisations. A census 
of crippled people and handicapped 
children should be maintained by 
social agencies of village and block 
panchayats at S~  :evel with the 
help of the district authorities. 

For the successful implementation 
of the Suppression of Immoral Traffic 
Act, there should be immediate con-
~  of rescue homes and after-

care homes for the rehabili.ation of 
the unfortunate victims to normalcy. 
For the welfare of women and child-
l'en, thel'e should be intensified acti-
vities on the pal't of the Social Wel-
fare Boards. In this, th""e should 
be fullel' co-operation of the people. 

Mr. Deputy-Speaker: The hon. 
Member must conclude now. 

Shrimati Manjula Devi: May 
have a few more minutes? 

Mr. Deputy-Speaker: I regret very 
much the hands of the clock do not 
show any indulgence to me. 

Shrimati Manjula Devi: Before 
concluding, I will deal with indus-
tries. The success of major indus-
tries, of course, depends on foreIgn 
aid and proper planning. Thel'e was 
a certain amount of criticism in this 
House that we cannot feed the peo-
ple with the steel of steel plants. But 
it is true thnt the steel plants will 
feed the country and the people in 
the future. Till that stability is at-
tained. we have to have foreign aid, 
and I hope that proper planning 
would be made concerning this. At 
the same time, the expansion of big 
industries should be in proportion to 
that of small-scale industries. 

Let me now come to taxation. 
have actually skipped a number ot 
items. I') 

Mr. Deputy-Speaker. When would 
she come to her conclusion? 

Shrlmati Manjula Devl: At the end, 
sir, I must express my opInIOn, on 
taxes, if I may. Taxation is a very 
important subject. I commend the 
taxation of silk fabrics. It will en-
courage the handloom industry, But 
thick cloth and cut pieces must not 
be taxed. It is the poor man's cloth. 
Luxury goods should be taxed more 
and more, but not the common man's 
essentialities. The taxation of alu-
minium sheets and tin places would 
retard industrial production. Big 
food preservation schemes, the can-
ninll industry and a.uminium facto-
ries will suffer in production by this 
taxation. The tax on combustion en-
gines and diesel oil will hamper the 
road transport industry and the car-
riage conveyance of commerCIal com-
modities. So these should not be 
taxed. The tax on pig iron will 
affect various industries and trades. 

Commercial vehicles are an im-
por.ant feature of successful indus-
trialisation. They are a vital neces-
sity to commerce and trade. The 
taxation of commercial vehicles, in-
dustrial materials and equipment is 
• controversial policy of industriali-
sation. There should be no contra-
diction in the policy of industrialisa-
tion. Taxation of these articles ne-
gativates national industrialisation. 
It will be harmful both to the public 
and private secta.rs. It retards the 
erowth of industry. 

I welcome the higher taxation on 
wines. It may be taxed even more. 
So also the tax on cigarettes and 
ather luxury goods. I prefer taxa-
t.ion of such items to the taxation ot 
industrial essentialities. I am glad .... 

Mr. Deputy-Speaker: Now I will 
request her to be more ccnsiderate. 

Shrimati Manjula Devi resumed her 
seat. 

Shrl Ramanathan Chettlar (Pudu-
kotlai) : While I congratulate the 
hon. Finance Minister on havlnl pre-
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sen ted the Budget on his birthday, a 
Budget which is expected to be the 
fore-runner of the pattern of bud-
gets in the ~  Five Year Plan 
Deriod, I would like to mention a 
few sallent points on the econolD.lC 
situation as well as on the taxation 
proposals. 

With regard to the economic situa-
tion, my submission is that the 
Finance Minister must take L"lto 
account the rising inflationary trends 
in all walks of life due to price in-
crease noticeable in respect of the 
rise in the cost of living, more es-
pecialy in respect of foodgrains. The 
Finance Minister being the authority 
to lay down the fiscal policy of the 
country should take prompt and ade-
quate measures from time to time to 
check this rising tendency in the cost 
of food grains and other aliicles essen-
tial for the daily life of the common 
man. 

Deficit financing will reach the as-
tronomical figure of Rs. 1,200 crores, 
Rs. 300 crores more than envisaged 
when the Second Five Year Pia!} was 
formulated. I know bo<h the Finance 
Minister and the Minister for Com-
merCe and Industry are taking all 
possible measures to step up produc_ 
tion in the country; and it is gratifying 
to note that the production output is 
actually increasing year by year. That 
is a welcome sig:1, and the measures 
taken by Government in this direction 
and should be appreciated by one 
and all. But, nevertheless, the Finan-
ce Minister, who is the overall au-
thority of the price policy of the 
nation, has to keep a vigilant eye on 
the price situation. 

Caming now to the taxation pro-
posals, I may say that the :lew levieg 
proposed may not affect the common 
man in any large mea3ure. But the 
FinanCe Minister has to see that 
effective steps are taken by his Minis-
try to enable the people both in the 
urban and in the rural areas alike to 
have something left out of their earn-
ings to be saved and invested. He 
.hould also see that perso!}al taxation, 

which has, today, alm0·t reached 
saturation point, is brought down 
whenever it is possible sO that people 
on the high slabs of taxation who are 
now not in a position to save anything 
and who cannot expect to saVe any-
thing if the present level of taxation 
contbues, may have some sCOPe of 
investing a portion of their earnings in 
projects at na'ional importance. 

On the indirect levies he has pro-
posed in this year's Budget, 1 may 
say a word or two. Th" tax he has 
introduced, to levy on cycle parts, 
should certainly prove to be a burden 
on the common man a."d will, natural-
ly, hit the cycle users whose number 
is increasing day by day. It is the 
vehicle of the POOr working classes 
and he should necessarily take into 
consideration this aspect and shoulld 
try to reduce the rate of levy if not 
altogether abandon that tax proposal. 

One aspect of the company taxation 
that I would like to mentio .... is the 
likelihood of inter-corporate double 
taxation. A holding company coming 
under the provisions of the proposcd 
Finance Bill is likely to be subjected 
to double taxation. This may be 
looked into by 1he Finance Minister 
and his Ministry and adequate relief 
may be given wherever his advisers 
notice a .... y hardship. 

I must also welcome the Finance 
Minister's gesture in extending section 
15C to the new companies for anoth€r 
period of 5 years; and also the mea_ 
sure of relief of 5 per cent., offered 
to the small companies whose annual 
income is less than Rs. 25,000. The 
above measure will, certainly, result 
i!l some investment in small scale and 
medium scale industries in the coun-
try which will provide employment to 
an appreciable extent. This gesture in 
this year's Budget is welcomed by 
the entirE:" business community 

While welcoming the rapid progress 
of Industrialisation in all parts of the 
country I may mention a word or two 
about the industrial development of 
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tne Madra. State wnere 1 come from, 
which is more or lejs in an infant 
staie. 

We have only one big project, the 
Neyveli project. I would urge On both 
the Ministers of Finance and of Steel, 
Mines and Fuel and also the Planning 
Commission to sanction further ex-
pansion of this project of 26 million 
tons of lignite. This will help the 
Madras Stale to put up an iron and 
steel plant, which is indeed a long-
felt need in the South, with the good 
iron available in Salem. Otherwise, 
there is no possibility of establishing 
an iron and steel plant in the Madras 
State. I would also like to mention 
about the oil tlnd in the Cauvery delta. 
Unless the seismic test is done, it may 
not be possible to tlnd out with accu-
racy the extent of the oil finds and 
locate exactly the oil region in the 
delta area. Then, there is the alumi_ 
nium project that is proposed to be set 
up in OUr State. These are the only 
major projects which could be taken 
up in the State of Madras and we are 
looking upon the Central Government 
and the Planning Commission for their 
active cooperation and assistance in 
order to improve our lignite, iron and 
aluminium resources and also the oj} 
tlnds. 

While the defence expenditure has 
shown an appreciable improvement in 
this year's Budget, the civil expen-
diture, particularly, the expenditure 
relating to civil administration has 
risen to a high level. The civil ad-
ministration has to shoulder an addi-
tional bunlen of Rs. 34 crores, this 

year. While the Finance Minister is 
a.king all to observe austerity mea_ 
sures, to spend less, saVe and invest 
more and more in national develop-
ment programmes, in all humility I 
would like to say that this maxim 
shOUld be observed by the Central 
Government also. The 8tafT Reor-
ganisation Unit haVe been doing really 
good work and trying to minimise 
avoidable wastage and expenditure. 
But, all the same I would urge upon 
the Finance Ministry 10 keep a vigi-
lant watch all throughout the year to 
see that the national income is ..on-
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served to the maximum for further 
national development. While the 

-Finance Minister's advice to the gene_ 
ral public with regard to savings IS 
welcome, the general public would also 
expect the various Ministries of the 
Government of India to keep down 
their civil expenditure and effect eco-
nomy wherever possible. 

The Prime Minister and the Finance 
Min ister have been urging all of Us to 
tighten up our belts and to see to the 
success of the Five Year Plans. Let 
me in my humble way appeal to those 
who are in charge of the expenditure 
of the Mi:Jistries of the Government of 
India to see that the expenditure i< 
kept down and not aIlo\\'ed to grow as 
has been the practice in the past. 

8hrl M. R. Ma.sanI: Mr. Deputy-
Speaker, Sir, I thought : was going to 
be the tlrst speaker for my Party; but, 
after listening to the very sapient and 
thoughtful remarks of Acharya Kri-
palani, I realise that I am the second 
speaker for the Swatantra Party in 
this general debate. I welcome .. 

Mr. Deputy-Speaker: Does he also 
agree? 

Shri M. R. Masanl: I do not know, 
but I agree with him entirely; I en-
tirely subscribe to the very sound pro-
position that he enunciated. I think 
he has explained the fundamental con-
fusions and distortions in Governnlcn t 
policy in an extremely sound way. 

Shri Dange thought that the ~ 
Minister could have done much worse. 
Healm03t seemed disappointed that 
the Finance Minister had not done hi" 
worst! Speaking for a Party which 
believes in the theory of jncreasing 
misery as a means to revolution, that 
disappointment is easy to understand. 
On the other hand, Acharya Kripalani 
who, like me, is a friend of the Finan-
ce Minister, felt that he should have 
done much belter. And that is my 
own feeling. 

I think the Finance Minister has 
been less than fair to himself in sub_ 
cribi.'lg to this Budget, and We all know 
'hat he is a prise:.er ,,! the Plan, that 
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he is not a free agent. But we do 
believe that the Finance Minister of 
this country, like the Chancellor of 
the Exchcq uer, should assert himself 
in the councils of the nation. No 
Chancellor in Britain could be over-
ruled by a Prime Minister Or Cabinet 
on broad poliCcal grou!lds. So far as 
finance is concerned, the Chancellor of 
the Exchequer, ·a man like Phillips 
Snowdun, would resign a hundred 
times rather than allow the Finances 
and the stability of the country to be 
jockeyed with for purely political ends, 
and it is therefore a pity that a good 
Finance M·!lister should make him,elf 
party to a bad Budget. 

Now, Sir, we have ~ consider the 
additional taxation, indirect taxation 
that has been levied in this Budget, 
against ihe background of what 
already has been done. May we recall 
tha the Planning Commission when 
framing the Second Plan ~  

that Rs. BOO crores of additional taxa-
tion and that alone, could be safely 
levied during the coming five yean? 
That was the National Plmning Com_ 
mission's e!:itimate. The Economic 
Survey a' the time of the last Budget 
conceded that at the rate that had 
already been in force, adcli tional taxa-
tion would be Rs. 900 crores over the 
period of fiVe years; in other words, 
eve" at the then rate prior to ·he last 
Budget, the safe limit of the Planning 
Commission was being exceeded. SinCe:! 
then there has already been Rs. 23 
crores of additional taxation last year 
and somewhere around thE' safe figure 
this year. Now we are exceeding "he 
safe limit set by the Plannng Com-
mission themselves by Rs. 146 crores 
or Rs. 147 crores. 

Now, Sir, the larger part of this 
has gone in to a colas :al rise in civil 
expenditure which is wasteful cxpen .. 
diture so far as the developmont of 
this country is concerned. In 1955-56, 
the revenue expend' 'ure was Rs. 461 
crores and the capital expe"diture wa, 
Rs. 127 crores. In 1960-61, the revenu" 
expenditure has gone up to Rs. 980 
crores and the capital expenditure to 

Rs. 331 crores, thus exceeding in both 
cases double the civil expe!lditure of 
only five years ago. Indeed, if we 
take the years since Independence the 
rise in civil expenditure and bureau-
cracy is many times over, far in excess 
of what Parkinson has laid down in 
his well known "Law". 

The question arises, what is the 
common ma!l getting, what are the 
public of India, the people of India 
getting back in return for this higher 
tax. lion which is multiplying every 
year? One way of testing the return· 
would be in the increase of peT cap'La 
income. Let us take the Government 
figures themselves. According to 
thcm, the figure of per cap'ta, income 
has gone up, i!1 terms of 1948-49 
prices, from 110· 8 in 1955_56 to 117'7 
in 1958-59-a modest increase in p" 
capita income in money terms of 6i 
per cent. As against that, the price 
rise since that year has been 20 per 
cent or more. So, in return for the 
burden of taxation to which we all 
are contribudng as the people of 
!!ldia, not only are We getting noth-
ing in return, the price rise is almost 
four tmes the rice in the per capita 
income. So the people of India are 
being drained on the one side year 
after year by additional taxation, on 
the other side they are being drained 
by continuing inflation. 

Why, Sir, are these unhelpful policies 
harmful to the nation being followed? 
I think the basic reason, ap·art from 
the inability to ~  wasteful civil 
expenditure, is the doctrinaire passion 
fdr forced industrialisation on the 
Soviet pattern. My esteemed friend, 
Acharya Kripala!li has already pointed 
out how this is at the root of the evil. 
This false God, is what is called, the 
rate of growth, never mind what hap-
pens to the people. The amount of 
steel, the amount of capital goods that 
multiply alone count while people 
may be in misery or they may die, 
that does not seem to be of concern 
to the prophets and exponents of de-
velopment. This, Sir, is the root of the 
evil as Acharya Kripalani has pointed 
out. "llJ1 



PHALGUNA 17, 1881 (SAKA) Budget-General 4.520 
D'iscussiun 

451 9 General 

Similarly, the passion to build up 
the State sector, to extort money from 
the people by taxatio!l and then to 
inve.:;t it in State en ~  S:r, 
here I am disappointed to find that in 
the report of the Minislry of Com_ 
merce and Industry which goes into 
180 pages or thereabout, there is no 
inform a ion at all about what the 
people of India are getting by way Ilf 
return on the money wh:ch is ~  

on their behalf by the Indian Govern-
ment. When a man invests in a ~ 

vaLe enterprise, a joint stock company, 
he chooses where he inve.;ts his money. 
The tax_payer's money is invested by 
the Government where they choose. 
The least they can do is to ten the un-
forttmate shareholder what in return 
the nation is getting for its invest-
ment. ~ information, Sir, is not 
forthcoming. 

But what little we know about State 
en terprise; makes us fear tha t by and 
large they are uneconomic, unprofi-
table and wasteful. I concede there 
are honourable exceptions but, by 
and large, this proposition would be 
found to be true if the informatio!l 
was made available. 

So, Sir, one comes to the conclusion 
that the Budget is the prisoner of the 
Plan, and, certainly, the Fjnanct' 
Minis'cr has our sympathy, but he 
cannot extort OUr admiration for giving 
in the Pla!l. 

Sir, I mentio!led Parkinson's Law. 
May I iust quote one or two sentences 
from a new book of his which has 
iust been published called The Law 
and the Profits, which, I make bold to 
say, will be as well received and well 
known in a few months as the older 
book was. This is what Parkinson 
bas to say-one almost feels that he 
had Our Budget in mind when he wrote 
these passages: 

"The power of taxes creates the 
illusio!l of l:mitless income and 
nations blissfully spend them-
selves into bankruptcy." 

Then, in contrast to the kings of old 
he points out how even an austere, 

a simple Finance Minister like ours, 
very far removed from the monm'chs 
of old, can in a way be a worse tax 
collector tha!l the autocrats of the 
past. ThIs IS what he says: 

"In the old unsophis ieated days, 
kings spent the money in ban_ 
quets and concubines, but, then, 
biology, at, imposed liscnl 
limits." 

There is no biological check in the 
case of a man ad a ustere as our 
}-'inance M.nister. Then he says: 

"But the modem bureau with its 
research analysts and prmting 
presses gobbles up limi less funds 
-with no fun to show for it." 

This shows the tragedy of a simple, 
austere Finance Minis ~  who can be 
just ad extortionate In his own way or 
more than the kings of old who spent 
money on Wine, women and SO,lg. 

Now we come to the nalure of addI-
tional taxation. It is lnUlrect taxa-
tlon, but it is not as indlrecl as alJ 
that. We all know that when Parlla_ 
ment Imposes an indirect tax, it 
intends that-that tax shall be passed 
on to the con.:iumcr. The excise duty, 
in fact, is nothing but a sales tax ~  

the first point, the point of production. 
There is one difference between a.n 
mcome-tax or corporation tax and an 
eXCIse duty. The income tax or tne 
corporatlOn tax is on proUt, wnen a 
man makes a profit he pays the .ax, 
the excise duty is paId wnetner YOu 
rrlake a profit or not. What then Is ULl 

excise duty? It is, pure and ::'lmpl!.:., 
a tax on production, it IS a pUnJ.:sh-
ment lor productIOn. 

Shri C. D. Pande: But it is a tax on 
consumptlon. 

Shri M. R. Ma.ani: No, it is a tax 
on production. I do not agree wan 
me hon. Member. A sale::; tax ~ l.! 

tax on consumptIon. J regret 1 can-
not agree WIth my hon. In£'no. .An 
eXCIse duty is a tax on product!on. 
You may sell it a', a profit Or loss but, 
whether you sell at a proht or not, 
you have to pay. That is why I say 
it is a penalising of on production. 
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An Hon. Member: Is it not passed 
on to the consumer? 

Shri M R. Masani: It is passed on to 
the ~  It is a tax on the pur-
chaser as also a penalty for the pro-
ducer. Therefore, it is a burden un 
both the producer and the consumer. 
From a Government that talks all the 
time of a rise in production, one would 
expect that the producer should be 
freed from tax and should be 
encouraged to produce. But actually 
excise duty, as we know, acts as a dis-
incentive on production. 

Apart from the effect on production 
and of employment. to which one of 
the previous speakers has made refer-
ence, ·.vhat is the implication of this 
taxation on the price level? What will 
be the elIect, in terms of inflation of 
these excise duties? I am glad that 
three Members of the rulmg party 
have already pointed the finger at 
what 1 was going to say. There are 
excise duties and excise duties. ~ 
are certain excise duties that may not 
do much harm if they are on liquor 
and purely luxurious items, but wilen 
excise duties are levied, as those two 
gentlemen and the lady Member have 
pointed out. on raw materials for 
industry, on components of industry 
and on intermediates, they add to the 
priCe structure of the ~  P!"U-
duct, and they lead to inflation. 

In the case of our own excIse dutIes, 
there is the process of diversion of 
excise duties from amenities and 
luxuries to industrial raw materials, 
compollents and intermediates. May I 
po'nt out that While the excise duties 
on luxuries have grown smce 1948·4n 
at an average rate of nine per cent., 
the excise duty on industrial raw 
materials and components has gone up 
at the astounding rate of 59 per cent 
We are not taxing luxuries and amt'nl-
tiCS any more. We ~ t.axing whr.t 
gOt.!5 into the product which every mar. 
and woman in this country needs. In 
this latter case, there is another c!:s-
advantage. There is double taxation. 
Take the cess on oil and ailseeds. Thot 
is onl" tax. When the oil and oilseeds 
get into the form of soap or vanaspah. 

Discussion 
then there is an excise duty on thl' 
finished product. So, the common 
man's soap and vanaspati are twice 
taxed before they reach him. 

All inflation, as Acharya Kripalnnt 
rightly pointed out, is anti-socII, I, 
regressive and anti-socialist. 

Acharya KripaJan1: I said pick· 
pocketing, 

Shri M, R. Masan1: I do not know; I 
do not want to use a harsh word, I 
use softer terms. But I am not quar· 
relling with that description. It is 
taking mOney out of the pockets of the 
people when they are not looking! 
That is what the Finance Minister is 
doing. Inflation is anti-socialist an,1 
anti-social because it taxes those who 
cun bear the tax the least. It hits the 
poor out of all proportion to the capu-
c:: ty to bear the tax. In this particular 
budget, we find that there is definite 
di!Crlmination against the poorer 
elusses. Tin plate, it has been pointed 
out, ~ used in packing many consumer 

~ Aluminium is used increasing-
iy for the utensils of the poor who can· 
'lOt afford brass or copper. Bulbs and 
bdtteries arc common articles in ~  

avm", and pig iron is used not only by 
agriculturist. for their tool. but by the 

humble blacksmith and the carpenter. 
These arc the people on whom the 
burden of the second Five Year Plan 
and the third Five Year Plan, whiCh 
js going to come, ~ being thrown. 

I would like to pay a compliment 
a.,d tribute to the Economic Rev",w. 
l did that last year and I am happy to 
b,' able to repeat it now. Thank good· 
ness, th.at in the Finance Ministry there 
IS nn honest Finance Minister and 
honest officials who still allow us to 
get at the truth. The sad part is that 
the budget has nothing to do w Jlh 
th(, Economic Review. The Economic 
H.t1;ew points to one set of dangers 
and the budget pushes the cauntr, 
exactly in that direction. That is 
,ad thing. 

Shrl Supakar (Sambalpur): Both 
art!' honest. 
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Shri' M. R. Masani: do not know. 
l'he Economic Review is certainly 
honest. I cannot say that the budget 
~ honesl. There is no doubt in my 

Ill'nd that indirect taxation on wage, 
goods and industrial raw material is 
going to set inHation at a gallopmg 
rate. Up to now, we have had infla-
tion which was bad enough. But tpere 
i, no doubt in my mind that this bud-
get is going to set in effect cumulative 
inflation which would increase now in 
geometrical progression because we 
are injecting at a sensitive part in the 
economy the pressures of inHation 
which will now burst out. In this way, 
n indirect tax is as much an infla-
tionary weapon as deHcit finance, and 
there is not very much to choose bet-
ween them. 

There is an aggravating factor in 
this situation and that is the neglect of 
agriculture to which reference has also 
been made by Acharya Kripalani, who 
referred to the obsession with heavy 
industrialisation. I draw attention to 
the peculiar co-relation between agri-
cultural prices and the general price 
level. Normally, when production goes 
up, prices go down. One would ~ 

thought when the foodgrains produc-
tion increased the prices of foodgrains. 
would haVe gone down. But perverse-
ly enough, the facts are iust the 
reverse. For the last three years, we 
have· seen foodgrains production going 
up and the price of foodgrains also 
going up. In 1956-57, production of 
foodgrains rose by 5' 7 per cent. Prices 
rose by 18 per cent. In 1958-59, pro-
duction rOSe by 14 per cent. and the 
prices went up by 6' 2 per cent. Why 
this perverse behaviour of foodgrain 
prices for the past three years in sue· 
cession? This abnormal behaviour is 
due to the fact that the agricultural 
sector, for various reasons, into which 
J have no time to enter now, is getting 
integrated into the prke mechanism. 
Every year, the foodgrainB market is 
being drawn into the monetary mecha-
nism more and more. The picture that 
it presenl< is that of a movements 
towards high price integration. This 
means that the general inHationary 

~  in our economic order are per·· 
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meating agriculture more and more. 
Each sector seems to be able to pn., 
the brick of rising prices to the ~  
sector. In a developing economy I 
income generation, by putting money 
in to the pockets of the people and 
increasing the purchasing power, inevi· 
tably creates a demand for more and 
more food. People want to eat we'l 
before they use the manufactured 
goods. Th'. makes it very important 
that our agricultural production and 
productivity should keep pace with the 
demand on the one side of this greatez 
purchasing power and on the other sid,· 
of our increasing population to which 
reference was made by a prior speaker. 

Acharya Kripa1anl: Also for the 
starving populatlon. 

Shrl M. R. Masanl: And those who 
are underfed. In such a context, it is 
important and vital that our agricul-
tural sector should not lag behind our 
general development. Unfortunately. 
the average rate of growth of our 
agriculture has been consistently less 
than that of our real national income. 

Let me give the figures. Thc 
average annual increaSe of our real 
national income, according to official 
figures, during the past decade, is 1'8, 
based on the 1949-50 level. The ('or-
respond'ng figure for agricultural pro-
duction is only I' 4. So, agriculture i; 
not even proportionately able to keep 
pace with our deveiopment, much less 
go ahead, as it should do, and take U\l 
the slack. That means there arc no 
shock absorbers left In our economy to 
meet the inflationary pressure. That 
is why I said that we are likely to see 
in the comzng months and years. zf this 
pattern 18 persisted in. inflation of 8 
cumulative type. 

Professor Arthur Lewis, who " an 
eminent economist of development-hi:! 
belongs to the other camp-has said 
that even if we make the best elTon 
if we put all the money that we can 
sink into our land, he can only envi-
sage an Increase in food production of 
45 per cent. over a period of 25 yeors. 
He took the years 1955 to 1980 and said 
that if India doc. everything It can 
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to put her caoital investment into the 
land to the maXImum measure pos-
sible. thEm we may hope for a 45 PC] 
cent. Increase in food production. This 
shows how much less progress we are 
going to make, when we do not even 
PUt Into the land the capital mvest-
ment that IS necessarY, This country 
has to make UP Its mind on which field 
it will concentrate. We seem to be 
thinkinl! that we can progress sImul-
tanpouslv on all fronts and that ~ 

can do everything at the same t:m(', 
The choice. with our limited resources, 
is that either we put our capital invest-
ment into industry or in agriculture 
What alITiculture needs is not merely 
the adm ·nistrative ability of which my 
hon. friend the Food Minister has 
enough, but capital investment. 

Now. if you want to step up ~  

agricultural oroduction by 7 to 8 !Jer 
cent. as is now officially contemplated, 
I venture to sugl!est that a very mucn 
larger caoital outlay will be required 
than is contemplated in the third Five 
Year Plan. Let me give the ~  so 
that the general proposlt·on may not 
be questioned. If We assume the ~
tal output ratio in agriculture to b0 
1· 2 to 1. which is the lesson of the 
first two Plans. then, to achieve a seve:!1 
per cent. annual increase. a capital 
investment of Rs. 4.00() crores will be 
required durin/! the period of the 
Th'rd Five Year Plan. If we are ~ 

~  and assume something in our 
favour and hope that the capital out-
put rR:tio will bE' 1: I, even then, 
Rs. 2.500 crores of investment will be 

~  in agrioulture during the 
Thirn Five Year Plan. Assuming that 
Rs. 500 crores out of Rs. 2.500 crores 
cornel' from the private sector. from 
the peasRntry, from the farmers, it 
will still be neces<ary for Governmont 
to inveRt in its Third Five Year Plan 
in ~ 1  Rs. 2 000 craTes, or one .. 
fifth of the Rs. 10.000 crore-Plan, which 
is being contemplated. 

15 hrs. 

I do not know how far Press ~ 

are accurate, but, from what one ~~  
one gathers that my hon. friend. the 

DI$CU88ion 

hon. Food Minister, is fighting a battle 
with his back to the wall, not lor 
Rs. 4,000 crores, not for Rs. 2,000 crores 
but for a miserable Rs. 1,000 crore3, 
out of this Rs, 10,000 crore-Plan. It is 
alleged-we hope it is not conoct--
that the Planning Comm'ssion wants 
to reduce it still further to Rs. 600 or 
Rs. 70C crores. (lnterTttption.) Exact 
figures are being given; I do not know. 
I am only going by Press reports. I 
hope this is not true, but if it is, r om 
sure I can say this that the hon. Food 
Minister is not going to get just'ce for 
the demands of food production. He 
has fixed the demand much too low 
if he has asked for Rs. 1,000. He would 
be justified in asking for twice as much 
and I believe the country will support 
him if the case were made clear t" the 
oountry how the needs of the rural 
population are being shamelessly .ceg-

~  for the benefit of the urban 
ruling class. 

The National Planning ~  

obsessed as it is with Marxist think-
ing, naturally has nothing but con-
tempt and neglect for the peasantry. 
There is no class in society of whom 
the Marxist thinks less of than the poor 
peasant, According to the Marxist, he 
must be liquidated and replaced by 
co-operative or collect've farming. This 
poison is seeping into OUr budget and 
into our administrative policies. Shrl 
Dange tried to accuse Government of 
allowing inflation to take place and 
not giving the common people a return 
for their money. It was repeatedly 
po'nted out to him_I think by one 0: 
the Congress ~  he neg-
lected what was happening in Soviet 
Russia. Our National Planning Com-
mission is' doing nothing but ~ a 
leaf out of Soviet planning to which 
Shri Dange is supposed to subscribe !n 
Russ'a, but not in our own country. 

The Third Five Year Plan offers this 
country a grim choice. We can cithrr 
put our agriculture on its feet or we 
can go in for this mad race for heavy 

industrialisation. We cannot do both. 
It is nO good' pretending that we can 
do both. As far as I can make OU\ 
the pI'esent Government has set its fect 
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.in the wrong road of allowing agri-
culture to be dest;tute and concentrat-
ing on giganticism and giant plants. 

Acharya Krlpalan\: Not feet but 
brain. 

Shr\ M. R. Masan\: There is one 
last point and I have done. Almost 
every Member who has spoken has 
referred to the taxes levied on road 
transport. I find that out of R.. 23 
crorcs or Rs. 24 crores of additional 
taxation, no less than Rs. 13 crores fan 
in one way or the other on roads and 
road transport. 60 per cent. of the 
additional taxat'on this year is thrown 
on one particular public service, a 
public service, may I <ay. of the most 
vital importance. If I may be per-
mitted to read from the report of the 
Road Transport Reorganisation Com-
mittee to which Acharya Krip.lani 
made a reference-I read it because it 
says in one sentence-what it might 
take many more sentences for me to 
say-where road transport comes into 
our national economy: 

"Good road communications 
encourage the production and mar-
keting of perishable articles such 
as fruits, vegetables, milk and 
eggs, give the cultivators access to 
the outer world from which to 
obtain fertilisers, oil engines a.nd 
know-how about improved 
methods of agriculture, promote 
the development of industries, and 
facilitate the exploitation of minp-
ral and other natural resources," 

In other words, road transport is a 
conveyor-belt along which our econo-
mic life has to move. Already, as has 
been pointed out, road transport is the 
most heavily taxed industry in this 
country in terms of world taxafon on 
roads. Already our motor vehicles are 
costing in this country a higher price 
than what the same motor vehicles CO,!;t 

in any other part of the world '.odny. 
No part of the world, no nation today 
has to pay more for its motor vehicles 
-whether trucks or cars-than this 
country. After having achieved this 
very dubious distincfon, we still ',vant 
this particular industry to break its 

Ducussion 
back. How is this vindictivcne3s-
because there is no other way of 
explaining it-to be explained? 

Acharya Krlpa\anl: Railways. 

Shrl M. R. Masanl: Sir, there was a 
deba!" in this Parliament when tho 
report of the Road Transport Reor;;l-
nisation Committee was presented, It 
was welcomed by the Minister and by 
the entire House. There was not one 
Member who did not agree with the 
Report that the road transport indus-
try was too heavily taxed and it should 
be less taxed. In th's budget, a COIn-

plete contempt for the opinion of this 
House has been shown by ignoring 
the unanimous wishes of this Hou.3c by 
doing exactly the reverse of what ~  

House wanted. I do not know whether 
it is the hidden hand of what I iJave 
always considered tJ be the most 
powerful lobby in this country, the 
Railway Board, which if: beh'nd til;·,; 
I do not know what it is. But in flag-
rant defiance of the laws of econo-
mics, in flagrant defiance of the unani-
mous wishes of this House, a particul:-Ir 
public service of the most vital interest 
to Our countryside and to our cities is 
being vindictively persecuted in this 
manner. 

The Prime Minister likes to talk 
abc ut the jet and atomic age; he ~  

rather with contempt un the bullock 
cart and thc cow-dung age. Bllt what 
kind of mentality is Ihi" which tries 10 
reverse the wheels of progress hy 
penalising diesclisntion, a proc('ss 
which is as fundamental to ~  

as any other technological process in 
this world? The whole world is 
moving from petro] to diesel, because 
that is where the progress lies. We, 
like Mrs, Partington with her broom, 
are trying by this budget to sween the 
ocean back with a broom. But we ('an 
only hurt ours.lvps. We cannot hurt 
diesel on. Diesel o:} is going to h'lve 
a future, whatever our budget says or 
does not say. But We hurt the eco-
nomy of our country by this regre<;51ve 
and reactionary attitUde to technologi-
cal change. In our Report, We nave 
argued that the foreign exchanve 
necessary to import diesel L. well 
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worth spending; rather than spendhg 
it on steel plants. let us get moro 

diesel oil into this country. But aga'n 
this obsession with steel plants ~  

in to the detriment of everything olse 
this country needs first. If we insi.t 
on turning our backs on progress. we 
may hurt ourselves, but we are not 
going to stop the world from moving 
forward. 

Sil', I believe the laws of economics 
arc stronger than even a strong 

Government and I have no doubt in 
my mind that. in the years to come 
th's country is going to reverse ~ 
policies towards which it is being push-
ed at the present time. But if we wait 
for public opinion to assert itself. if we 
wait for the .. Iectorate to realise the 
issu.... to be educated on them and to 
change the government of the day-we 
can do so in a democracy-but. the 
damage done to our economy. the harm 
done to our people. the misery inflicted 
on them will have been a waste. That 
is why one Iik ... to appeal to thOSe who 
are in office today to desist from -.his 
path on which they have set their mis-
guided feet. 

Shri D. S. Raju (Rnjahmundry): Mr. 
Deputy-Speaker. Sir. I thank you very 
much for giving me a chance to make a 
few observations on the budget. Gene-
rally speaking. the budget proposals 
have been received well. although there 
are some complaints that the taxat;on 
has fallen heavily on certain sections of 
the people. Generally it cannot be 
denied that there is a perceptible all-
round progr ... s in the country. Our 
economy has developed. our industrial 
outPUt has gone up and our agricul-
tural output has also gone up. 

Shri M. R. Masanl: Despite the 
Government. 

Shrl D. S. RaJu: Whatever be the 
reason. 

Mr. Deputy-Speaker: The hon. 
Member shall have to go on in spite 
of interruptions. 

Shri D. 8. Raju: This is an appre-
ciable progress. However. I am rising 
todny not with the object of complain-

ing or criticising or complimenting the 
Governmen t on the budget proposals. 
1 would like to get an assurance that 
the Government is aware and com-
pletely seized of the gravity of certa;n 
problems which are facing the country. 
One of those problems to which I 
would like to refer is the defence pro-
blem of the country. 

We are still living in dangerou, 
times. in a world which is potentially 
charged with explosive possib'lities. 
Two big power blocs are still engaged 
in a cold war. They are piling up 
armaments, they are building up atom 
bombs. they are operating those ballis-
tic missiles with atomic warheads. 
There are some other weapons also, 
bacteriological as well as chern ;cal. It 
has come out lately that a very power-
ful toxin has been discovered. eight 
ounces of which could destroy the 
whole world. And the tragedy of it is 
that even small nations can prepare 
this toxin. This is the dangerous 
situation which we are in, and I won-
der whether we are completely alive 
to the situation. 

Unfortunately. our relations both on 
the w ... t and north are unsatisfactory. 
For the last ten years our troops have 
been stationed there. guarding our 
North-Western frootiers. subject to 
almost intolerable strain. They 'lI'e 
living in a situation where there is 
neither war nor peace, and they are 
living in that very difficult s:tuation for 
so. many years. But. fortunately. I 
thmk some recent developments are 
giving us some hope that there might 
be a satisfactory solution, so far as our 
Pakistani friends are concerned. That 
was a very inglorious chapter in the 
relations between India and Pakistan 
a chapter which was begun with ~ 

. partition of India and which has been 
going on till now. a chapter written 
with the blood. tears and human suf-
fering. which was never surpassed 
before. and I hope that this chapter 
will come to an end. not only will it 
come to an end but will be completely 
erased from our minds. 

Coming to the northern frontier 
there is a far more serious threat. and 
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that too from China. The whole coun-
try i. really surprised and puzzled as to 
why China has done this to India, a 
China which is a participant in the 
Panchshee!, why did it occupy a por-
tion of our northern territory. I think 
this 's going to be a very intriguing 
puzzle to the modem historian. Why 
has China changed her attitude towards 
India So suddenly? What has happc'n-
.,d to the join t agreement on Panch-
shee! between India and China, signed 
in 1954? What happened to the trade 
agreement? What happened to the 
joint statements of the two Ministers 
given out in 1955? Still, inspite of 
these d sappointments, I am glad that 
the Prime Minister of China has now 
decided to settle this issue in n peace-
ful way by sitting across a table. His 
visit to India to meet our Prime Min-
ister is most welcome. 

Whatever may happen, India should 
not faUnto a false senSe of security. 
Sweet words or pleasant smiles should 
not deceive us. We want some con-
crete proof, some material evjdence, of 
their faith in Panchsheet Till such 
time, We must be on our guard. Till 
such time os the general disarmament 
in the world takes place, till such time 
as there is disarmament not only in the 
big counlr' es but in our immediate 
frontier countries, Pakistan and China, 
We must prepare our defence, we must 
strengthen our defence and must give 
our troops the best possible equipment. 
Although the Finance Ministry has 
promised an additional allotment of 
Rs. 28 crores for defence, I feel this is 
very inadequate. After all. modem 
army requires lots of things. They 
'cannot iust s'mply light with their fists 
and hands. Communication must be 
perfected, both air, road and rail. 
Medical services should also be 
expanded. In the last war, one might 
remember, more casualties were cans· 

ed by malaria and dysentery in Imph,1 
than by the actual flghtinj(. More 
people die because of dise.ses than by 
bullet wounds. So, we must pay more 
nttention to these matters in a modem 
""ar. 

. This is one of the challenging prob-
lems I would <oy, and I hope we will 
·402 (Ai) L.S.D.-6. 

Discussion 
be 'able to meet it. If necessary, we 
are ready to make the highest sacri-
fices for the comforts of our troops. 
As I have said, they are there for the 
last so many years. So let us give 
them our love and respect and assure 
them that the whole country is behind 
them in their constant vigilanC"e on 
our frontiers. 

After referring to the first grave 
challenge, I come to the next ch'allenge 
.... hich we are facing today, namely, 
the shortage of food. which is an 
equally important problem for our 
internal peace, progress and pros-
perity. Unless we produce marc, it 
will affect seriously our economy, our 
progress and our industrialisotion. 
After all. for the last fifteen years we 
have been able to in('rease OUf pro-
duction only by 15 mi1liQn tons which, 
I am afraid, is very inAdequate, espe-
cially when We consider our growth of 
population at a rapid rate. If China 
can-I hope I C'8n U'e their flgures-
double their production in ten years 
from 100 million to 200 million tons, 
why can't we do it? By our own 
methods, by our own ways, we should. 
be able to produce more food. Our 
production is only n million tons and 
the estimated target for the next flve 
years is only 110 million tons. I think 
we must pursue a more vigorous and 
dynamic poJi."Y if we are to reach even 
this target. so far as food is concerned. 
So. what we have allotted in the 
Third Plan for food production, name-
ly Rs. 1.000 crores i. inadequate to 
reach our target. 

So. what I would suggest is that wa 
must have a land army and we mull 
pursue OUf aim more vjgorousJy. The 
St.ate farm at Suratgarh has been a 
very grand succe... If that is so. why 
oot we have State farms all over 
India. in every State and in every 
district if necessary? Let there be 
more of State farms and let there be 
comnetition between State farms and 
co-operative farms as to who will pro-
duce more food. Then there is the 
Lok Sah.yak Sena, which i. being 
developed all over the country. We 
have got quite a large number of them 
and their number has already ex-
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ceeded two miIlions. From the de-
'fence point of view, I am told, their 
usefulness is limited. So, why should 
We not utilize Lok S'ahayak Sena as 
the land army to produce more food? 

Then, we have embarked upon a 
fe\'! major irrigation projects. Here I 
would like to bring to your notice that 
the Nagarjunasagar Canal dam IS sup-
posed to be one of the most magnifl-
eent dams in the whole world. Its 
height is 420 ft. and when completed 
it will be able to produce ftfty thou-
land tons of sugar besides irrigating 
two million a "res of land. It has now 
come to a stage where it is capable of 
spending Rs. 14 crores per year. I am 
told that the allotment was cut down 
to Rs. 9 crores, in which case the com-
pletion of the project wiII be consi-
derably delayed, by another two 
years. Every year we are losing so 
many crores of rupees by importing 
foodgrains, whi"h can be avoided if 
we produce more, which in tum de-
pends upon our IrrIgation projects. 

.Therefore, I would appeal to the Fin-
ance Minister to see to it that the 
allotment for this project is not re-
duced. 

I then come to the third challenging 
problem, which is the serious prob-
lem of our population. Our popula-
tion is increasing at a rapid rate. We 
are now more than 40 crores and by 
the end of the Third Plan we would 
be near about 480 million. By the 
end of the century, it is estim.ted 
that our population will be doubled 
and 'we . will reach 82 crores to 84 
crores. I wonder whether India could 
then accommodate that vast popula-
tion. So, We must take very effective 
lI'teps to check the growth of popull-
tion. Of course. there are family 
planning boards at the State level and 
at the Centre also. But here also 
the programme must be dynamic and 
We must pro"eed forward on our plans 
without any hesihtiop. So many ex-
periments are being conducted to find 
out the best method of checking the 
birth-rate. It seems that Japan 
achieved some significant success in 

this regard. She could bring h .. 
birth-rate more markedly during the 
last III to 20 years. Even though 
enough funds are provided, it is essen-
tial to see whether the money is being 
spen t properly. 

Of course, there are variowa 
methods and I do not want to go into 
them. One thing which is uni versally 
recognized as the most effective is UlIe' 
of contraceptives and I think Govern-
ment are concentrating their attention 
on the production of 8 cheap contra-
ceptive from rubber, which is an in-
digenous material for us. 

The fourth item which is also 
equaJ1y important is research. UnlesIJ 
we do researoh, I think our progresa 
wiII be stopped. All the nations are 
producing very rapidly. Science is 
advancing by leaps and bounch. Now 
they are in the atomic age. Every day 
there is some new discovery made. 
We must follow them. We must take 
up research otherwise we would be 
left behind in the race for life. EverT 
penny that is spent on research will 
be paid back hundredfold. 

I would like to give you a few 
examples. We have got antiblotiCil 
whioh have come into the medical 
field. Streptomycin, for instance, ill 
8 very effective remedy in the treat-
ment of tuberculosis. With the ~ 
search and advent of thi. drug, we are 
able to treat million. of patients In 
their homes. So that has saved IllI 
hospitalisation and costly equipment. 
The discovery of just one drug ·haa 
saved millions of rupees for us, SC) 
research is very important. It is being 
applied and utilised in many fields. In 
agriculture, for instance, v1ith the 
development and research·· of fertili-
sers agri"ultural production I'las gone 
up threefold. In America by the ~ 
duction of hybrid maize through re-
search they have im:reased the yield 
by about 25 per cent. If all these 
countries could do these things, why 
should we not be able to do so with 
Tesearch? 
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Atomic research is very important 
tor the country. I hope our scientists 
w:I1I also get the necessary help in this 
direction. Isotopes is a recent deve-
lopment for the treatment of cancer 
and other diseases, which were consi-
dered incurable so far. They are giv-
ing us a lot of help. Though We do 
not like to produce atom bombs. I 
think short of bombs we should have 
everything else which atomic energy 
can give us. If we have light and 
energy trom atomic energy, It is ioing 
to be very cheap. These are all the 
things which we must concentrate 
upon. 

The last point that I would like to 
mention is about discipline among col-
lege ~  university students. It is • 
very important point. In this connec-
tion I would refer to the ACe anet 
NCC. The Cadet Corps is a very im-
porhnt organisation. I felt, as I heve 
mentioned two or three years ago, that 
every student. every boy and girl in 
this "ountry must pass through ACe 
and NCC courses. It gives them dis-
cipline. It gives them character. H 
gives them good and sound health. if 
not anvthin/l! else. It is not with the 
idea of making them soldiers that I 
tun advocating this but it is only with 
the idea of making them decent citi-
zens to shoulder their Rocial, economic 
and political responsibilities. It ill 
only with this idea and not with the 
idpa that they might have to flght In 
wars or that they might be drafted 
into the war that I advo"ate this. All 
the same I think it is very essential 
that our boys and girls should go 
through this discipline. 

National discipllne scheme is mostly 
very good for the teenagers and tor 
the girls who have got this training. 
Unfortunatelv. now we are spending 
very little money on these schemes. 
Not even 20 per cent of the boys and 
girls in the colleges are able to take 
up thl! course. So. these are some of 
the Droblems. I hope the Government 
Is seriouslv aware of them and 18 
wei zed of the seriousness of this situa-
tion. I hope they will face them with 
II\lcceas. 

Mr. Deputy·Speaker: Shri Sariwh. 
Next I will call Shri Yajnik. 

Sbri Ajlt Singh Sarhadi (Ludhia-
na): Mr. Deputy-Speaker, Sir, the 
budget speeoh of the hon. Finance 
Minister certainly reflects the pI'!)-
gress in the different sectors ot the 
developing economy of the country. It 
is a matter of gratiflcation that there 

. is increased production in the indus-
trial sector. I am also glad to hear 
that the hon. Minister expects that 
he will be able to maintain the higb 
level of agricultural produ-tion in the 
current year also. All this certainly 
shows thet we have turned the comer 
and are approaching a self-generatinl 
economy in the country. 

15'Z8 hrs. 

[SHRI GORA y in the Chair} 

But We have got to see ~ 

there is equitable distribution of the 
benefits in this developing economy to 
all the sections of the people. In this 
connection I must say that I tried to 
sorutinise the budget speech as well u 
the Economic Survey with all the care 
and attention thet is called for but I 
flnd that the agricultural sector hu 
not been given that emphasis which 
the circumstances call for. There bu 
been an increased allocation tor the in-
dustries for the fulfilment ot the Plall 
targets in the matter of cool. steel end 
railways. But despite the speech of 
the hon. Minister that agricultural 
development is the pre-requisite of all 
planning. we do not flnd any addition-
al allocation for the agricultural sec-
tor. 

The House will apprecioate, if the 
Economic Survey is looked .. t and It 
we scrutinise the flgures ot the last 
tew years in the matter of increased 
production we will find that there haa 
not been much progress. Of course. 
there has been a spurt in this year 
when we have reached the 73 million 
ton figure. But it does not show that 
it is due to any developmental schemes 
that have been adopted as also whether 
we will be able to maintain or reach 
the target of 80 million ton. which the 
Second Five Year Plan stipulatea. 
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Therefore my submission is that if 
agricultural development is the basia 
of all planning and steel and iron is 
the core of the Plan then primarily 
priority must be given +0 the agricul-
tural sector. 

In this connection, I am glad that 
the han. Member, Shri Masani, right-
ly said that unless you approaoh the 
problem from this aspect there is no 
solution of the problem. There has 
been certainly a general increase in 
the national income of 17.1 per cent. 
That is correct. But I would like to 
have a break-tip of that and see as to 
how much has been the increase in 
the income of an agriculturist. 

Looking at the figures of production 
find that agriculture contributes 45 

per cent of the national income and 
the disparity in the income of the 
ngricultural sector and the industrial 
sector has not only been accentuated 
in the First Plan period but has 
rather further been ae"entuated in the 
Second Plan period. This disparity is 
bound to increase unless increased 
attention is paid towards agriculture 
in some way or lhe other, whether it 
is by way of capital outlay Or any-
thing of that sort. ~  aside the 
ne('{"';;sity of lnying down emphasis and 
brhging out the scheme for the 
development of the agricultural eco-
nomy of the country in ~  to have 
an inoreased agricultural production, 
even otherwise where the problem i. 
there and is just before us, We are not 
facing it. I will illustrate my point 
by giving thE' example of my home 
State, Punjab. 

You will tlnd that it has been tor-
tunate thqt Punjab has exceeded the 
targets laid down for the Second Plan 
period. The target of production in 
Punjab during the Second Plan was 
59' 41 lakh tons at foodgrains. We 
have produced last year 60.70 lakh 
tons. We have exceeded the target. 
But If the Centre had come to the sup-
port of Punjab, where at present the 
waterlogged area is to the tune of 50 
lakh acres, I am positive that Punjab 

would bave contributed more to food 
production than any other State. Pun-
j'ab has put in vigorous efforts to in-
crease production. They have formu-
lated schemes of the value of nearly 
Rs. 9 crores in order to have d.ralnlI 
and other schemes for the elimination 
of waterlogging. We have other 
schemes worth Rs. 21 crores for th. 
Third Plan to eliminate waterlogging. 
I am sorry that no aid, not much aid, 
has come in this matter. Therefore, 
my submission is that there cannot be 
proper development of the economy 
unle3s there is equitable distribution 
in the differen t sectors, and I am 
afraid agricultural development has 
not been given its proper share. 

I may emphasize that the small-
soale industries also can be developed 
for the betterment of the man in the 
vilIage or the man in the street. Here 
too, proper attention is not being 
given. Despite the fact that Punjab 
has got the largest concentration of 

1 ~  industries and is contri-
buting, a great deal in the production 
of consumer goods, it is, as you must 
have seen from the papers, starving 
for power. A thirty per cent cut has 
been imposed on the small scale in-
dustries with the result that many 
faC'tories are I")osing down. If there 
was power shortage due to the re-
cent mishap at Bhakra and the com-
ing down of the level of the water 
there, there could have been a greater 
cut in domestic and individual con-
sumption rather than in consumption 
by small industries. There are the 
problems thnt call for attention, but 
all these problems can only be solved 
if there is peace and contentment in 
the country. There can be no pro-
gress unless there is contentment. 

I am glad. in this connection, U,at 
the Bombay State has been bifurcat,ed 
and the people are satistled. 

Shrl Yajnlk (Ahmedabad): Not yet. 

Shrl D. R. Chavan (Karad): There 
is a border dispute. 
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Sbrt Ajlt Sinl'b Sarhadi: I hope the 
border dispute will also be solved; or, 
I would say, it would be solved by 
lapse of time. All the same, it was a 
very good act on the part of the Gov-
ernment. 

In this connection, I might recell 
that certain speeches were made dur-
ing the Debate on the President's 
Address, and demands came in. As an 
illustration, Ch. Brahm Prakash came 
forward with the demand for a Great-
ter Delhi by integrating the Hindi-
speaking areas round 'about Delhi. 
Shri Rom Krishln Gupta came for-
ward with the demand for a Harian. 
Pran. ~ ;pi c" th, fact that this area 
is having be'lter treatment at the 
hands of the Punjab Government than 
any other portion. In fact, the Harl-
ana or Hindi-spoaking area, has got 
68 blocks whereas the rest of tne 
State, the Punjabi-speaking area, has 
only 72 or 74. In the matter of allo-
cation of funds too, the Hariana area 
is getting better treatment. Yet, hon. 
Members like Ch. Ranbir Singh de-
manded creation of a Hariana Prant, 
Greater Delhi and all that. This 
shows the acuteness of the problem 
in Punjab to have unilingual States, 
and it would be well for the Govern-
ment of India to give attention to this 
problem and solve it. 

Of course, we have h'ad the regional 
formula which is I would say a IInal 
settlement of the language issue of 
the Punjab, but unfortunately the 
is""e has been reopened by those In 
power in Punjab. for what reason J 
cannot say, consequently creating a 
tense situation. When the problem 
had been solved once for all, I cannot 
understand the necessity of • 27-man 
committee to go into it-a committee 
which comprises individ¥l1ls with dis-
metrically opposite views, who have 
expressed such views and have been 
lighting for such views. Would it be 
beneficial to have a committee of that 
typs to reopen the question? If it is 
to be solved, it should be done on the 
basis of Bombay, by the creation of 
uniHngual States of the Puniabi re-
elon and Hariana Prant, so that it 

Discussion 
may be solved for all time. This is an 
issue which calls for attention. 

Then I welcome the increase in de-
fence expenditure. It shows that we 
are alive to the situation. We are 
faced with a neighbour who, howpver 
good he might have been, whatever 
great tradition of friendship we might 
have had for the last 2,000 years, is 
very callous and caloulating, has got 
a large standing army, as big as live 
million, and a militia of about 18 mil-
lion. Then, the impregnability and 
the invincibility of the Himalayas Js 
no longer there. This problem bet-
ween the two neighbours is gOing to 
remain for a long time, and I welcome 
the realistic approach of our Prime 
Minister in inviting the Prime Minis-
ter of China to come here. In this 
nuclear age of diplomacy, it is very 
necessary thGt solutions should be 
sought by negoti-ation, and one should 
not stand on prestige. And we have 
not lost any prestige by, inviting him 
to our :;c,il on our own terms. America 
and the capitalist countries on the one 
hand "nd Russia which is the head 
of the Communist bloc on the other, 
have different ideologies and yet talks 
are going on, leeders of either bloc 
are going to the countries of the other 
and there is no harm done. And so, I 
am sure, and I feel hopeful too, that 
something will come out of the meet-
Ing of the two Prime Ministers, 8'1 
least the tense situation may ease, and 
we m'ay have ample time for increas-
Ing our industrial potentisl and 
strengthening ourselves. 

I find the taxation proposals are 
mainly indirect, if not entirely. How 
far the en tire new taxation can be 
indirect in a country with a sodalial 
objective is to be considered. There 
are other items from which the hon. 
Mini,ter could have met the deficit 
he proposes to cover by direct taxa-
tion. I hope he will reconsider the 
items he has proposPd since they hIt 
the poor man. Taxes on bicycles, die-
sel, transport etc., hit the poor man 
and should have been lett out. 

I al80 dra.., his attention to the 
exei .. duty on fabrics. Thill baa 't'., 
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eeriously hit the small-scale industIT 
at Ludhiana. The House must have 
l'eIId in the papers that about 200 fac-
tories have closed down, and nearly 
20,000 people have been unemployed 
because of this tax. I need not go 
into the details of the manufacture 
there but I may say that out of the 
eight processes employed, seven are 
aI. the handloom type and only one ia 
by machine, and yet it has been taxed 
because it does not come entirely 
within the definition of handloom. I 
am only giving an illustration for con-
sideration. This is indirect 
tax on a small item which gives a very 
lInall revenue. It would be well if 
the thing is studied and reconsidered 
and such items are exernp tcd. 

, I also sugaest that the pcsitioz; of 
.!he transport industry should be ra-
1\Onsidered. You will find bat in the 
J!2iIiIltter of planning, we were target-'*' for having 46000 vehieles & year, 
U' r\>rder to have incredscd transpor-
."Mltn. But the tlgures that .... e have 
;beep able to reach so far are not even 
"lllOOQ or 18000. If this tax corr.e. in 
_. ~  not only shall Wc not be 
:aWe 'to : reach the target but the .. n-
tire road transport will be very much 
.aff-eeted: Ihy it. Possibly, the rail-

~ mlllht gain some ad"antage, but 
II:.<feeL'l>bat ,'we are in an age when 
-tl!lene:1IhCllUlld'Jbe competition, and both 
lail atui; ,TmIld; transport should have 
been dealt with simultaneously and 
there should have been co-ordination. 

'1(, partfuularJy.1 sbess in this case that 
'tb6'! ~  i !tlllc:lItiOn that has been 
H-v11!lJ 011' 'the I things needed by the 
'wo.';'sy>t>rtJ >.iMt\l'Stl'y', ·ahould be ellmi-
'.Ii\ab:?d. .t-",·t :'.fll. I 

r::)d <t (h'f;-,'! r!i."'-' 

Discus.non 

tions like the Pisa Tower. Burden-
ed with its own weight of figures,it 
is also a Ilambling Budget Curiously 
enough, it has fallen to the lot of 
our Puritanical Finance Mmister to 
present this gambler's Budget. It 
gambles for a very bill financial de-
lIcit which it leaves uncovered. Ap-
paren tly, he will flood the market 
with the Nasik notes. He also gam-
bles for foreign exchange and foreign 
loans, and he goes to the extent of 
stating in his Budget speech that he 
is providing for expendIture out of 
a total loan part of which, that is 
about, Rs. 100 crores. ;s stUl to be 
raised by way of foreign loans. ~ 

does not know wher" the money is 
CODling from, but ',e budgets for 
BPending it. And last but not least, 
the Finance Minister-I do not know 
how much he is collecting but-hopes 
to collect a good amount by issuing 
prize bonds. The priZe bond system 
Is another method of accustoming 
people to, or legalizing gambling. 
I saw some raffle tickets being sold 
at the Connaught Circus, and I was 
wondering whether Government had 
authorised those raffles. Eut, I find 
that Government ~ ~ ~  have 
now started 01T on a raffles racket, 
though the amount I)f money that the 
Finance Minister hopes to comer 
through this method has not been 
shown. 

This Budget should be considered 
as a very important one in view. of 
the fact that it will provide a link 
between the Second Five Year Plan 
and the Third Five Year Plan. The 
policies that will be implemented 
through this Budget wil' haVe f8r-
reaching consequences on our future 

It is said that the Third Five Year 
Plan will take us 01T or will provide 
a take-olT towards a self-propelled 
economy. I do not know much ahout 
this self-propelled eCl)nomy in which 
We are supposed to fly, but I know 
that every nation, like the Army, 
walks on its belly. India also must 
feed first before it implements Plana 
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10r the future. And here you have 
the ghastly tragedy that has been 
pointed out by maIl,}' Indian and for-
eign commentators and experts. We 
have been told by Rene Du Pont, an 
international expert and economist 
that India has failed on the agrarian 
front. It is not merely an agricul-
tural defeat, but it is a national 
defeat. How are we going to work 
if we have not sufficient food within 
our country to feed our increasmg 
millions? 

So, when we look at the seene, we 
find that this Plan or this Budget 
which is also a part dl the plan, 
leaves the peasant s.nd aariculture in 
the cold. 

'We have been liven ftcures about 
lbe increase in the peT capita income, 
but as the previous ~  has point-
ed out, we haVe nO brealt-up between 
the rural sector and the urban sec-
tor. And if, as has heen pointed out 
wiUb. a mass of figures that the real 
PeT capita income has not risen, be-
cause whatever increase there has ben 
has been countervailed by the in-
crease in the standard of living. I 
feel that the man in the village, the 
man behind the plough, as our Food 
Minister called him some time ago, 
has been hit the hardest during the 
last few years; and if we do not do 
anything betimes, I think he will be 
sizzling with discontent and resent-
men!, even more than the workers in 
the factories and in the shops. 

Some people have an irlea, I think 
80DIe people on the G0vernment Ben-
ches al90 think, that the peasant now 
is in a prosperous cO!ldi tion. I do 
not know what they baSe their fancies 
Or ideas on, but I ",,,u!d say that the 
1tVan, including the vast majority of 
people who live on the land, the 
1!IIlall peasant, the small tenant, and 
the landless labourers are in the worst 
plight today, and J see nothing that 
i8 being done to help them and no-
thing in this Budget to alleviate their 
condition. 

To clarify the picture, I must state 
that not only has the agrarian debt 
not been liquidated, but according to +. 

an eminent economist "'. Mukerj", 
it stands now at about Rs. 2000 crare& 
Add to that about a thousand crores 
of rupees that are req ui red ann ua1l7 
for financing the nOlmal agrarian 
operations. On any count, the total 
interdt ch:u-ged on ~  two items 
would approximate to lIbout Rs. 400 
to 450 crores. That is the big burden 
that the peasant has to carry on hill 
bent back. Add to tha t Rs. 200 cro-
res of land revenue; whether it ia 
Imposed by the Centre or the Stale 
does not matter; he carries it. And 
there are whlspers going around in 
Parliament and outside that this land 
revenue figure is too low, and, there-
fore, it should be increased, a8 if this 
burden of Rs. 200 ~  plus Rs. 450 
crores by way of ~  which he 
has to carry are not pn'Jugh. And 
you can just have an idea of how 
the peasant fares under these condi-
tions. Then, he naturally turns to 
Government for help and support. 

Several han. Members here have re-
ferred to the very serious new taxes 
that have been imposed and that 
make his life more difficult and more 
expensive. Naturally, ~  travelling 
he will have to spend more. His cyele 
will cost more. 

Now big amounts bave been bud-
geted for the next financial year to 
be spent on big items under irriga-
tion and power, on multi-purpose pro-
jects. But what happen,'1 Here is an 
han. friend from ~ Punjab talking 
about water-logging. Why is it that 
water-logging has taken place? Some-
thing has gone wrong with our canals. 
Our canals are not properly surfaced. 
Proper attention has nut been paid to 
the seepage at water underground, 
with the result that in solvmi one 
problem we create others. We spend 
hundreds of crores of rupees on big 
multi-purpose schenles and then we 
are faced with huge areas that are 
wat .. r-Iogged. When an area is irri-
gated, part of it becomes waterlogged. 
That is the story. It is also a fact 
that while we have at some places 
big reserviors of water, there are no 
canals yet made. There is no syn. 
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ch.onisatlOll between digging of the 
canals and the making of reservoir. 
At other places, water is lIuwmg in 
b,g canals, but Sffihll canals have 
not been dUI:. No method has been 
fOWld yet to compel or prevail upon 
or persuade the Government to do 
something for the peasant sO that he 
can get the advantage of these life-
giving waters. 

1 am sorry to see t-'lat the water 
question is yet W,U, US. National 
Rueal ~  :Schemes get only Rs. 2 
crores while Urban Water Supply and 
Draillae::e Scheme... gel Rs. 12 crares. 
We are told that this amount of 
Rs. 2 crores is also nOl properly spent 
and money is sent back to the eX-
chequer. That is due to the bungling 
in the States and st the Centre, with 
the result thaL water, the chief re-
quisite of life, is not available still 
in every village in India. We have 
still to discuss plans in the Third Five 
Year Plan for making arrangements 
for get,ing a sufficient amoWlt of 
money to provide water. I have been a 
few miles outside Delhi and I was 
suprised to see that wells had to be 
repaired. They had fallen into disre-
pair and had to be cleaned up. I 
was told by the Corpora tion officials 
that no money would available from 
the allotment to the National Rural 
Water Scheme 3vailablc with the 
Health Ministry. There are these 
difl\culties on account of rules fra>T,ed 
by certain departments. 

The peasant goes t.o the ~  
department thinking that the Food 
and Agriculture Ministry under the 
leadership Of my hon. friend, Shri S. 
K. Pati!, would provide everything 
for him. But what is it that is done! 
The main stumbling block in the way 
of production of foodgrains is the lack 
of stability of th .. floor price of food-
grains. That has not been vouchsafed 
&0 him. In 1956-57, there was plenty 
of grain produeed on alI .ides. The 
prkes went saulng. People looked 
tor .uppert to Government. But the 

DiSC""S"'" 

support was missing, with !he result 
that there is a seriuus resentment in 
the mmds of the ~  who ieel 
that they will be let down if t1',l're 
is a bumper crop. 

Time and again, the question has 
been raised in thl. House about a 
floor price being settled. But the de-
partment is still engaged in appoint-
ing a committee or Commission for 
the purpose. Mpanwhile, there arc 
hWldreds of thous3nd. of acres lying 
fallow--cultivable bllow land-in 
this country. And when we ask auout 
their being put to immediate use on 
a war footing for the purpose of 
making up our deficit, We are told 
again that that is a matter being con-
~  at >di.tferent levels by all 
kinds of committ('cs and Commissions 
and then between the State. and the 
Centre. Why this delay? If we have 
to tighten our belts, let the Minis-
ters, Ministries and Government offi-
cers also tighten their belts to make 
available immediately every acre of 
land that can be put under the plough. 
That is the te3t of our readiness to 
work in this matter. 

The other thing that is required 
from the Food and Agriculture Min-
istry is fertilisers. l"ertilisers can be 
sold at subsidised prices. We are 
spending hWldreds of crores. Why 
can we not help ourselves and help 
the farmer to grow more food by 
subsidising fertilise" so tha t they 
are more easily available to the poor-
est sections? 

So this matter of food production i. 
not being helped by the Agriculture 
Ministry. On the other hand, the 
Mini.try is all the time talking abDut 
5 million tons Of buffer stock. Now, 
the buffer stock is quite a gDod thing 
by itself. But when you do not fix 
the 1\oor prie.. and when you think 
continuDusly of the buffer stock, peo-
ple in the villages are very sceptical 
abDut the motives Df Government. 
They immediately teel that this buffer 
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stock is being built up with a view 
to press dOWll theIr price::;. When 
that .dea goes abroad, whalever you 
do, it wi . .! be very diffiCUlt for us to 
pel"o:iUade the peasant to incrEase his 
agricultural output. The agricultural 
OULput will, uf coursE, be increased, 
the OULput of commercial crops, not 
food crops. May i say tho t ~  is 
a general tendency among farmers to 
grow more and :nore of commercial 
crops and turn their back on food 
crop::; because more easily, more rea-
dy money is available from com-
mercial t:f;'>P:::i. This tendency is going 
ahead. There is 1 greate: and grea-
ter divergence between the people 
and the Government in this matter. 

We spend crares of rupees on com-
mWlity projects. We know all the 
figures. What is happening to the 
community projects? If these were 
properly worked with the full co-
operation of the community by rous-
ing the imagination and the heart of 
the people living in the villages, then 
a lot of good could be done. The com-
munity projects may have resulted in 
good rural development to n certain 
extent but they have failed to secure 
the willing, whole-hearted, spon-
taneous co-operation of the people 
without which not much can be done 
in the cOWltryside. And when we 
look at the figures, we find that more 
than half of the expenditure is on 
Itaft quarters, stail salaries, jeep ex-

~  and all that, and not a cent is 
to be lost in sellin, fertilisers or seeds 
at subsidised prices; they have to 
be given at cost price. No grant is 
made on that accolln t. 

While concluding, what I want to 
lay is this. As a previous speaker 
has said, there is anger and resent-
ment developing in the minds of the 
workers; there is greater anger and 
".eater resentment abroad in the 
eountryside. They want to have a 
gesture from Governmpnt. from the 
ruling clas •. 

An ROIL Member: Gesture alone i. 
aot lulftc:ient. 

Shri YajnJi.: ~  .... e alone rna)' 
not be sufficIent. The .es,u,·e .hOU1U 
be backed by solId gra.iL 01 IWld. so 
that t.Hi!y could have Inore 01 the 
land tnat .is lYIng ~  more 
of the fertIliser. at ~  and re-
duced PJ.'u.:t! ... , murt! aml!llJ.i.J.es of life, 
more drinking water and so on. In 
fact, they seek th" hearty co-opera-
tion of officials. I anl sorry to see 
that even the officials are not PI'O-
perl)' co-operatbg with ~  Tile)' 
put On an official air which prevent. 
them from approachmg the peas an to 
and co-operating with ~  All the 
same, on the eVe of the Third Five 
Year Plan, I ~  say that it i. 
nOl po.:;s.l.ble for the peasant to go c..n 
strike as the wO"ker can. But I 
should warn everybody that the re-
sentment growing might assume big 
volume and it .. far better to take 
the warning bellmes. The HOuse and 
this Government should immediately 
make up their mind. to take measures 
for making India absolutely self-
sufficient in food-not in the Third 
FiVe Year Plan but in the next few 
years. If precious time is Jost, then, 
We would have lost the battle of food 
tor ever; and, then, it will be disaster 
for all concerned. I would, there-
fore, request that Drompt measures 
are taken in this matter in order to 
win the battle of fuod and to win 
the battle of the Tllird Five Year 
Plan. 

16 hn. 

Mr. Chairman: Before I call Pandit 
Thakur Das Bhargava, I would like 
to know ~  the House would 
agree to continue the debate till 6 o· 
clock. 

Shrl D. C. Sharma 
No, Sir. 

(Gurdaspur) : 

Mr. Chairman: Half an hour which 
we haVe lost? 

Shrl Sat,.a Nara,.an SIDba: We have 
decided in the Bu.lne., Adivosr,. 
Committee and that decision has been 
endor.ed by the House that this gene-
ral discus.ion on the General 
BudJet will conUnu. t. 20 hOlln 
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8}>read over four days. Those 20 
hours have to be made UD within 
these four days. Whatever time is 
lost in a day In other things except 
the General Discussion. We have to 
make up. I have no quarre: it they 
sit today or they make up the whole 
time on the 4th day. 

Mr. Chairman: On the fourth day 
it will not be possible to make up for 
all the time lost. Therefore. I would 
suggest that we may sit tor half an 
hour more today. 

Shrl Braj Raj Singh (Fii'ozabad): 
Only his people object there; why 
does he not tell them? 

Shrl Raghunath Singh: We are all 
his people. 

Shri Braj Raj Singh: Not I. 

Shri D. C. Sharma: Let us complete 
the 20 hours On t..'le last day. 

Mr. Chairman: It is not possible. 
So, today we will continue till 5'30. 

Shri Satya Narayan Sinha: So, till 
5.30 we sit today. 

~  ~ ~  
.;;rifR ~ ~  ~ iI'O!C il', ;;IT 
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'Iil ~ fiI;m' ~ ~ ml'f rn ~ ~ 
m ~ f.;r;M; '1m ~ ~ I ;;IT 
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~~~ ~ ~  
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~~~~ ~ 
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~  ~ if lfi\'>ft ~  1f,7"ifT ~ 

~ ~~ 
~~ 7 ~ ~ 
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q orq,fi\'c '!7T ;;omr qo,rm ~  I 

~ ~ if ~ !!f, ~  ~ ~ ~  

p" f.!; ~  '" ;;it ~ ~  "Ill! 
~  ~ ~~ 'foT'TOT lfi\' 'IT"I1l' rnT t 
fili' ~ ~  >JTi' ~ "'fie 
"Ill l'[Tl ~ w ''3'f ""I'T'?f q ;fr.ft ~  
it <i1lT<: ~ ~  fom lR:t'" ,.;r f'" flr;:r 
~ <i1lT<: ~  ~ ilftoij; ~ i!i'T ij;'II[ "lG 
ill'! >IT itm t I f'Im'r ~  ~ ~  
'flIT ~ f.!; 1 ~~ "'fie q 
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f... m<f.r ~ iir.r.r '!iT ~  ron I 

Shri D. R. Chavan (Karad): Mr. 
Chairman, .liir, tne general public in 
the cOWltry is 1 ~  in the Bud· 
get every year in so far as it involves 
any change in the leveis of taxation. 
The annual Buuget 0f the Govern-
ment of India is the photographic 
Tl!presentation 01 the ecunomic situa-
tion in the COuntl·Y. which really de-
termines the Budget for tltt new 
year. Therefore, ~  is imperative that 
the intelligent publi·, opmion in the 
country must have a full appreciatiun 
of the various aspects of our econo-
mic life like production of food. agri-
culture, monetary conditions, bal&nce 
of payments, deficil financing, price 
level and the cost of livinl:. 

Before I examine the Budget pro-
posals I should like to deal with 
Borne of the asper:ts of our ccunomic 
life. When the 3econd Plan was for-
mulated, i1 was estimated by the 
Planning Commission that although 
the gap in the resources would be 
much larger, Government will have to 
make an effort to raise Rs. 450 cro-
res by addititmal taxation during the 
5 year period. The ~ Com-
mission had ~  that :>ut of the 
total of Rs. 4,800 crores, Rg. 800 crn-
res would be Avail&ble from the re-
venue surplus of the Centre and the 
States. Later, in December, 1956 the 
National Development Council deci-
ded that the unco\'ered gap of Rs. 400 
crores between the Plan ou!lay and 
the prospective resource, also CGuid 
be made up by additional taxation. 

Duc .... sion 
Thus Rs. 1,200 ~  were to be rais-
ed by revenue sllrp,,,', Rs. 3hO cro-
res from the ~ 4  surplus of 1955 
level of taxation -ind Rf;. 350 ('fOfI'S 

from additional reeeipls under thl' 
fresh measures of taxation. 

The Finance Mmister has obliged 
the Planning Commission by putting 
taxation on a lcve1 which has ensured 
receipts of about Rs. 950 c"ores dur-
ing the Second Plan period. Thus, 
year after year, heavier burdc!ls 
have been made to be burn', bv the 
people. How theSe burdens arc pro-
posed to be ~  by the different 
categories of the ~ can be ascer-
tained from the heads LInder which 
these taxes Clre levied and have ~  
levied. 

LN us examine the<e Budget pro-
posals. We find that thE' Central Ex-
ciSe duties were enhanced on cotton 
fabrics, soap, strawboard and arti-
ficial silk fabrics; and n;w duties 
were levied on :lon-essential vegeta-
blp. oi}:;;, high-speed diesel oil and 
vapourising oils. RcgLstration fee and 
inland telgeram rates were l'u:sed in 
1955-56. 

In addition to the regular Budgc·t 
in February 1956, new taxaticn pro-
posals were presented tv Parliament 
once in September 1956, and then, 
again, in November, 1956. Under the 
first proposals excise duties were in-
creased on cloth. The estimated yield 
from this additional duty was "Iac('d 
at Rs. 17.5 crOJ·es. 

Thus, there were practically 1hrec 
Budgets in a year and the total addi-
tional income was estimated to be 
Rs 68.5 crores. 

Again, in 1957-58, th,· excise dutie. 
were imposed on motor spirit, diesf'1 
oil (refined), diesel oil (unspecified). 
kerosene, cement, steel ingot, sugar, 
vegetable oil, tea, coffee unnlanu-
factured tobacco, matches, paper and 
the railway passenger tares, all indir-
ect taxation on articles of common 
consumption. 
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[MR. SPEAKER in the Chal'r J 
The proposal. were estimated to 

yield Rs. 80.80 erores. Then, again, 
in 1958-59, excise duties on cement, 
cloth and veietable oil products were 
imposed. In 1959-60 excise duties 
yielding about Rs. 13.08 croren were 
imposed on tea, sugar, oils, cigaret-
tes and transport. This year, excise 
duties which are estimated to ~  

Rs. 23.53 crores are imposed. 

This analysis will show that the 
major burden was on commodity 
taxes. While taxes are being levied, 
no consideration is given to the 
principles of social justice or the Plan 
objective of raising the sandard of 
living of the people and reducing 
inequalities. 

It will be seen that the tax ~  

in India Is not we!l balanced. There 
is a predominance of indirect taxation. 
~  India, the proporlio', Qf direct 
taxes to the total tax declined from 
45 per cent in 1944-45 to 24 per cent 
in the year 1954-55 and the decline 
contin .. ed still further in subsequent 
years. Last year the ~  Minis-
ter scrapped the wealth tax dnd the 
eXcess dividend tax on companies, 
two measures which were hailed as 
stepping stones towards our goal 10 
sociahsm and an egalitarian society. 

It has been pointed out by a well 
known economist that the proportion 
of direct taxes to total tax is 53 pCI' 
(,(,!1t. in U.K., over 60 per cent in Cana-
cb and South Africa, 65 PCI' cent i!1 
Australia and Japan, 88 per cent in 
USA and 40 pCI' cent ;n Ceylon. 

As a matter of fact, the ~ 
from incom,,-tax declined from Rs. 

';95 crores in 1944-45 to Rs. 1ij9 crores 
m 1953-54 and to Rs. 161 erores In 

1957-58. Thereafter it remained .ta-
gnant. 

While all the important heads ot 
commodity taxations have shown a 
notable rise and the totlll of 

this irouP (taxes on commodities) 
has rIsen and is rising consistently, 
our industrial production increa.ed. 
The index number of industrial pro-
duction which ~  122.4 in 1955 in-
creased to 151.9 in January. 1950 
(Basic year 1951-100). The industrial 
profits also increa""d. The index 
nllmber of industrial profits in 1956 
was 326.5 as against 246.6 in 1960 
and 310.5 in 1951 (index number 
1939-100). 

But the taxes on Individual income 
remained stain ant. This indicates 
that there is tax evasion to d. consi-
derable extent. The prevention of 
tax evasion, which is competently 
estimated at Rs. 200 crores to Rs. 300 
crores per year may add to the re-
venues materially at existing tax 
rates. The stagnation of the taxes on 
individual income since 1951-52, not-
withstanding a 20 pel' cent rise in the 
national income in the nleanwhil02 
would seem to suggest that tax e"a-
sian is a currently active phenome-
non in the country. 

It will be clear from the above an-
alysis that excise duties nre playing 
an increasing role in central finance. 
These are dUties on goods produced 
in India, that is, matches, vegetable 
products, tobacco, kerosene, motor 
spirit, coffee, tea, sugar, cloth etc.-
all articles of common consumption. 
Their yield increased from Rs. 8 ~6 

crores in 1938-39 to Rs. 104.05 crorp.s 
in 1954-55 to Rs. 304.76 crores in 
1958-59 and Rs. 379'94 crores in 1000-
61. It will thus be seen that these 
excise duties are regressive in inci-
dence. Their burden falls more upon 
the middle classes and the poor peo-
ple. 

It will further be seen that SO far 
as the people are concerned they 
have contributed to the plan - much 
more than the expectations of the 
Planning Commission. 

Let Us see another picture. Let us 
have a look at the actual revenue and 
expendlture accounts. We lind most 
()f the increased ~  from. In-
creased taxatiOns have been diverted 
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to expenditure un administrative- and 
non-plan items. There have been un-
planned and unwarranted increase :n 
expenditure in civil administrnt.i.on. 
Expenditure On civil administration 
which was Rs. 35.50 crores in 1948-
-49, the year when We became jndc-
pendent, in 1950-51 it was Rs. 48.80 
crores, in 1955-56 it was Rs. IM'OB 
"rorcs and in 1956-57 it as Rs. 122. 
29 crores. The revised estimate fol' 
1959-60 placed this fiilul'C at Rs. 4~  70 
crores and the Budget Estimate for 
1960-61, the last year of the Plan, 
at Rs. 272.26 crores. 

The expenditure under the head 
union police also is incl'easing. It wa!' 
Rs. l.Ug crorcs in 1948-49 ar.d Rs. 4:1"' 
erores in 1955-56. Budget estimates 
place this figure at Rs. 7.21 crorcs. 
The expenditure under Defence and 
External Affairs is also constantly r;s-
ing. We seem to bave lost ~ ~ of 
the fact that the money with which 
We have to work i5 the money of the 
people and the people is one of the 
poorest people on the surface of the 
earth. Therefore, it 1S necessary that 
the Government should make the 
best use of the money of the 
p('op]e. But our Government in 
r('cent years espcc!ally, has acted in 
the spirit of the 'new p.,., trying to 
ape the manners of ~ new rich. 

One proof in the illustration of this 
gaiety with which ~  in 
India spend the money of the people 
is the new secretariat buildings that 
have arisen in almost every State 
capital in India. Another way of look-
ing at the expenditure of the Gov-
ernment of India On administration is 
to study the official report called the 
Economics and Finances of the Cen-
tral Government R"dget. Wages and 
!!IIlaries amount to abou: more than 
Rs. 200 crores; that is to ~  almost 
about one-forth of the revenue Of the 
country is absorbed in wages and 
salaries paid to officials of the Cen-
tral Government. 

We have too many persons in o:.tr 
departments. The number of persons 
In our departments must al,., be 

drastically reduced. Every Ministry 
wants one Secretary, at least two 
Deputy Secretaries and as many sup-
erintendents and section officers and 
8S large a number of clerks as can 
be got because it adds to tho ~  
of the Ministers, Sir Jhon Thorne .... 

Shri Kallka Sin&h (Azamgarh); 
The hon. Member is reading hi. speech 
so fast thal.o Wl' cannot just follow. 

Mr. Speaker: The hon. Member will 
try to Co a little more slowly; and 
he cannot Co on readine hi, speech. 
Occasionally, he may consult his 
notes. 

Shri D. R. Chavan: I am Quoting 
::nr. John Thorne a very distinlluished 
member of the Indian Civil S~  
who finally retired as Home ;l.lember 
of the Governor-General', Executive 
Council, who caIne back to India on 
8 visit in 1956. His comments on the 
working of the Government of India 
as he saw it are worth nothing. He 
said: 

"When I was transferred from 
my province to ~ Departme:1t 
of the Government of India in 
1935, the number of officers there-
in was six. One Member of 
Council, on!:" Secreta'ry, one 
joint Secretary, two Deputy Sec-
retaries and one Under Secretary. 

The other day, working a t the 
Delhi Telephone Directory, I 
found that the staff in that De-
partment noW is one Minister. 
one Deputy Minister (there are 
one Secretary, one Additional 
Secretary, four Joint S ~  
fourteen Deputy Secretariaes and 
23 Under Secretnries." 

He goes on to gay: 

"Morevore, 20 years alo, the 
world had a direct aocess by 
telephone to all offlclal, not exclu-
ding the Member of Council. Now 
everyone down to Deputy Se-

~ has at leut ODe Private 
Secretary Or Pll'IODaJ I.sslst.ant 
protecting their misters ~ 
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interruption by telephone or 
otherwise 

As regard ~  the pro-
cedure introduced during the wur 
for preventing invasion of the 
Secretariat by visitors is still in 
force; and unless one makes pre-
vious arrangements with the offi-
cial one wants to see, it is not 
easy to get at him." 

Therefore, it is imperative to have 
a thorough probe into the system of 
administration, especially with re-
gard to economy and efficiency. The 
United States of America set an ex-
ample before us. Although it is a 
rich country compared to India and 
can afford to be extravagant in re-
gard to Governmental expenditure, it 
also realised that it is spending too 
much money upon the administration. 
So, it instituted the Hoover Com-
mission in 1947. It was presided over, 
by the great President, Mr. 
Herbert Hoover. It took two years for 
the Commission to examine the 
administration of the Federal Govern-
ment. As a result of implementing the 
recommendations of the Commission, a 
saving of nearly three billio" dollars 
was effected. In paper work alone a 
saving of 288 million dollars was 
effected. 

Imagination would delight in visua-
!ising the amount of money that can 
be saved in India by cutting down the 
paper work in our office$. It is thE"rE"-
fore necessary to have an efficient and 
economical administration in the in-
terests of the poorest people in ~ 

world. 
All the money that the Government 

can command must be spent on ren-
dering services, on redressing ~ 

grievances of the people with regard 
to poverty, with regard to under-
employment and unemployment, with 
regard to under-nourishment and with 
regard to housing and clothing or any 
deficiencies in their day to day life. 
A wise statesman has aptly remark-
ed: "1 want 3aving not because I 
want to saVe money but because I 
want to save ~  

On the whole, it can be :-;;.lid that 
in spite of unbeai'able ~ h....!(.;.p-
ed on the people, the Government 
have failed to direct the nt!cl.!,";S<l!·Y 

resources to the Plan. The !Hort' they 
get from the people. th., ,nore they 
squander away and ultimatdy rt'::ort 
to deficit financing for financing the 
Plan, They jmposc taxes in the name 
of avoiding deficit financing, but 
their IlPpds s('cm to b(' so great that 
no amount of deficit financing 1::: go-
ing to help them. So, the conclusion 
from these facts with regard to the 
expenditure of th(· ~ 1 of 
India is that everywhere expenditure 
has grown is growing and ought to 
be diminished. 

17 hrs. 

I come tu deficit financine, Th" 
proposed Plan outlay in 1960-61 is 
Rs. 1126 crores. Taking the fore:gn 
aid at the budget figure of R.. 362 
crores and assuming the flow of :'av-
ings into the Plan to Con linul' at the 
average rate of the past three year;.:, 
any attempt to cover this gap of Rs. 
177 erores by credit creation will but 
bedevil the economy without taking it 
forward. 

It is very interesting to see that 
during the first PIa" the total amount 
which was spent was roughly Rs. 2000 
crares in five years, Out of 
this amount, only 36 per CEnt was 
found by foreign borrowings and de-
ficit financing. The picture is enbre-
Iy different now. During the first 
three years, as mue!> as 63 per cent 
of the money has been raised through 
foreign borrowings and deficit financ-
ing and it is very difficult to .>sIi-
mak at the end of the second Plan 
whether this percentage would nOt be 
still higher. 

During the first three years of the 
Plan the budgetary deficit was of the 
order of Rs. 950 crores and at tht' 
end of the Plan, It might be w"U 
over Rs. 1200 to Rs. 1300 crores. 

Money-supply has also been ex-
panding much faster than the national 
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output. It rOSe by 24.4 per cent from 
Rs. 1921 crores .in 1954-55 to Rs. 2389 
crares in 1957-5Jl. Since thrm ln0ney-
supply has established new records, 
the amount in Ma:; 1959 being R,. 
2536 crores. 

What was the net effect"! The net 
effect was a rise in the general index 
of prices from 89.6 ~  in 1954-55 to 
106.1 ill 1957-58 and 115.5 in June, 1959 
(1952-53-100), a rise of 28.8 per 
cent, or 8.1 per cent per year. 

Shrl Kalika Singh: The quolation 
should be ended now. 

Shri D. R. Chavan: I am giving the 
~  The figures cannot be re-

membered. 

Mr. Speaker: He has made a study 
of it. He should conclude now. He: 
can ha Ve another opportuni ty. 

Shri D. R. Chavan: I will conclude 
in a minute,. The ~ index uf 
food articles rose still higher by 44.1 
per cent or 11.1 per cent per year, 
The prices of food grams, a part of 
food articles, rOCJe steeper 5tHl. 

The mechanics of !10W inflation un-
dermines progress towards a society 
is simple. When moneys flow into 
circulation to which no ~  out-
put corresponds, ~  when ~  
takes place, -:he money rcc0ipts uf 
some people in the economy 3re 
bound to involve unmerited windfall 
gains. Logic and experience have 
identified these beneficiarie, of infla-
tion to be traders, ~  and 
industrialists, the ~ and upper 
classes of society, their benefit bping 
at the expense of the fixed mO.1< y 
income groups, i.e., the workers, pea-
sants and the ~  sections of the 
community. Not until the flow of 
money income is duly adjusted to 
match the stream of national output 
and the balance between the two is 
continually maintained by strict !l,cal 
and monetary polkies can We expect 
accelerated economic and social pro-
gress. 

The point I have made above will 
be made clear by the analysis of na-

tional income. The national ~ ~ j;, 
an economic l)aromeler Details of 
national income tell ~ about Ih'_' ete 
pendpl1cl' of the country on different 
economic pursuits .'lnd as suen L1 \':: (' 

attention to any imbalance that mig'" 
be there. 

Such studies al,o bring to light the 
economically \\Feak spots within a 
nation and also throw light on the 
distribution of wealth. But a per 
capita income is no dependable index 
of tht' economic conditions of the mas-
ses of the people. A very large sec-
tion of the Indian people have an in-
come much below the. P('1· capita 
income. 

Mr. Speaker: He mu,t conclude 
now. 

Shri D. R. Chavan: I will conclude 
in a minute, Sir, 

Mr. Speaker: I am sorry; how many 
more minutes can I allow? Hp 
should ~ his seat now. Shri 
Bhagavati. 

Shrl Bhalravatl (Darrang): I wel-
come the budget proposals. Perhaps 
not many will object to the taxation 
proposals which will bring in an addi-
tional reven ue of about Rs. 23 crores, 
though one may wish that it would 
have been better if taxation on cyc1e-
parts, certain motor vehicles and co-
operative societies could be avoided 
There is, however, a feeling that Gov-
ernment come forward with new taxa-
tion without plugging the loopholes ill 
the existing structure of taxation. For 
creating proper climate for new taxa-
tion, the Government should cO!1tinup 
its endeavour with greater vigilance to 
minimise tax evasion. Taxation, b_ 
deed. cannot be considered to be bad. 
when it is meant for reducing deficit 
which is inevitable in a developing 
economy. Because, deficit financing 
beyond a certain limit may cause ir.-
flation a:1d indirectly cause everybody 
to pay more. What is very important 
is that neither taxation nor deficit-
financing should be allowed to set in 
motion inflationary' spiral resulting In 
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increased cost of living. The ultimate 
success of the national budget will be 
judged by the contribution it makes to 

. solve the problem of the housewife i" 
balancing her household budget 

because while the Finance Minister 
. can meet the deficit by expansion of 
Treasury Bills, the housewife cannot. 

. Therefore, it is right and proper that 
the housewives should be helped to 
balance their budgets by reducing the 
price index. 

The budget proposals are to be 
viewed from another standpoint to 
which the Finance Minister has draw!1 

. attention. He has stated that the pro-

.posals for the coming year, particu-
larly those widening the base of taxa-
tion, have been formulated with the 
need of the Third Plan in view. As 
this and the next budget have to create 
favourable conditions for the Third 
Plan, it is but natural that the Fina"ce 
Minister wants to widen the base of 
taxation. But the important question 
that arises in this connection is how 
far the economy of the country hus 
been put on a self-generating basis and 
it has shown signs of expansion. I 
have no doubt that OUr economic 
policy is quite sound. Shri Masani 
stated sometime ago that the economic 
laws are stronger than a strong gov-
ernment and, ultimately, the economic 
laws will reverse the economic policies 
pursued hy the Government. I should 
like to say that the economic policy 
pur,ued hy this Government is in 
tune wi th the economic laws and on ly 
when the Government pursue the eco-
nomic policies vigorously will they be 
"ul'cessful; othprwise not. The estab-
lishment of basic industries, power 
projects and research laboratories is a 
step in the right direction. But "JOe 

cannot ignore certain· defects. The 
Finance Minister has himself admit+ed 
that despite the encouraging tre!)ds in 
both agricultural and industrial pro-
duction, wholesale prices and cost of 
living have shown a significant rise. 
The cost of livin, in 1969 increased by 
5· 2 per cent over that at 1958. The 
way in which the number of unem-
ployed persons has increased i. also an 

i!1dicatioll of a flaw in the planning 
llYstem. 

The major defect in our economy 
seems to be that stability or securily 
has not yet been ensured. It hog been 
stated in the Economic Survey, 1959-60 
that the pressure on resources since the 
beginning of the Second Plan has been 
a,gravated by the sharp fluctuation in 
agricultural output. Continued a!1d 
steady upward trend is not always en_ 
sured in the field of industry also. 
In 1957, the industrial production index 
has increased by 3·5 per cent where-
as in 1958 by only 1· 7 per ccnt, though 
in 1959 the increase is 7· 4 per cent 
over the year 1958. Because of these 
instabilities, the national income 
becomes uncertain. It has been stated 
in the Economic Survey that national 
income in 1958-59 increased by 6· 8 
per cent while it had fallen in the pre_ 
vious year by I' 5 per cent mainly 
because of poor outturn of agriculture. 

It is, therefore, necessary to take 
corrective measures to eradicate de-
fects which lead to uncertainty Or i.'1-
stability in our economy. Primarily, 
We have to remove the rooL causes 
of instability in our agriculture, 
because agricultural income contributes 
about 50 pcr cent to our nalional 
income and 70 per cent of the popula-
tion depend on it. Cultivators' main 
source of income is prices which they 
get from their produce. So prices 
play an importa!)t part in agriculture. 
Agriculture in India is not only a 
gamble on monSOOn but also on prices. 
Between September 1954 and June 1955 
agricultural prices fcll erra I ically, but 
prices of manufactured goods did not. 
Between July 1955 and March 1956 
agricultural prices rose and not ot. 
manufactured goods. Big crop means 
prosperity to the CO!1sumers, while it 
means calamity to the agriculturi,t. 
who grow it. There lies the contra-
diction in the situation. In such cir_ 
cumstances, there can be no incentive 
tor the cultivators to step up produc-
tion. The han. Finance Minister has 
said that ~ first pre-requisite of suc-
cess is increased agricultural produc-
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tion. If that is so, the agriculturists 
should be ensured of a stable price 
and steady market. At present one 
engaged in agriculture has ihe lowest 
income, except one engaged in domes_ 
tic service. In 1950-51 the net output 
per employed person in any industry 
Or trade was valued at Rs. 670 for 
the whole of the national income. The 
output per person engaged in airicul-
ture alone was Rs. 500 while the cor-
respo!ldini figure for the mining and 
manufacturing industries was Rs. 1,700, 
banking and insurance Rs. 1,600, corn· 
mercial and transporting activities 
Rs. 1,500 Government services Rs. 1,100 
and domestic services Rs. 400. It is 
therefore important that a definite 
price policy is followed so that the 
agriculturists can be assured of a rea_ 
sonable income. Vnles.:; there is a 
dpfi!1ite agricultural priCe policy credit 
cannot be linked up with marketing. 
If that cannot be done, co-operative 
'Credit and marketing movement can_ 
not grow or develop. There should be 
parity of prices between cash crops 

.and tood crops and also agricultural 
<commodities and non-agricultural com-
modities. 

In this context I should like to say 
that the policy of State tradi!lg in 
foodgrains should be pursued vigorous-
ly. It can be best done through pro_ 
ducers and marketing co-operatives on 
the one hand and consumers' co-opera-
tives on the other. In the Uni:ed 
Kingdom, U.S.A. and some other coun-
tries the State has taken necessary 
steps to give security to the agricul-
turists. In U.K. <1 fair income is given 
to the agriculturist on the bag is of 
global income in the agricultural 
sector. In Sweden, fair price is fixed 
On the basis of cost of production. In 
U.S.A. the equity concept ;s linked up 
with the parity concept. India has to 
take similar steps to stabilise agri-
'cultural income. The minimum price 
shOUld be fair price. It should include 
'COlt of production and a reasonnblf' 
margi!> of profit. If the consumers 
are to ~ given any concession in 
price, the' Government should do 80 by 
'Price support. 

Apart from price stabilisation, there 
are other insecurities under which the 
agriculturists suffer due to various 
reasons such as, flood, drought, cattle 
mortality, pest menace etc. It is high 
time that the Government think of in_ 
troducing agricultural insurance 
scheme against such eve!ltualities. 

Sometimes a controversy is raised as 
to whefuer emphasis should be given 
on agriculture or on industry. I do 
not think there is any conflict be'.-
ween agricuture and industry. For a 
planned development, both should 
receive due importance. One is cer-
tainly dePfnda!lt on the other. We 
cannot develop agriculture in the 
modern sense if we do not have im-
proved implements, pesticides, ferti_ 
lisers and electricity, and for ali this 
we must have industrial plants. 

Gandhiji described the spmmng 
wheel as science reduced to the terms 
of the masses. Now, We have to apply 
this dictum in formulating OUr Third 
PI.B.-'1. That will remove the defects or 
loopholes which are there in our plan-
ning. At present we have seen that 
in many schemes, major investment is 
on establishment or buildings and very 
little is left for production heads. That 
mistake is not to be corrected. 

The Third Plan should also provide 
for village plan. A reasonable amount 
should be provided for each village ~ 
India, and the people in each of the 
villages should be given the fulle.,t 
authority to spend the amount on pro-
duction work as they choose. Then' 
should be no control or even guidance 
from any other quarter. That may 
give initiative and generate enthu-
siasm among the people for economic 
plan!ling. The people generally do 
not have any quarrel with the objeotive 
of OUr Plan. The criticism mostlv 
is regarding avoidable delays, wast;-
ful expenditure or bad implementation 
of the schemes under the Plan, the 
reason being, as has been admitted by 
the people in authority, that the ad-
ministration cannot cope with the 
work. It is, therefore, essential to 
streamline the administration from 
the point of view of integrity and 
efllciency. 
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Another aspect of the administra- 4., 

tive reform is to simplify the method 1~ 
of work, b,Y rl'vision of rule..: and Pl'O_': ' 
cedurc. I do not know why. after a 
Demand has been granted, by Parlia-
ment or Sl.ate legislature, a Ministry or 
department bas to take fresh sanctio'!'} 
for expenditure under that head. The!) 
again, there is too much of centrCJIi-
sation, though Panchayat raj is being 
established. It appears that the State 
Governments, now, cannot proceed 
with many works without prior sanc-
tion from the Centre. All this com_ 
plicates mHttl'rs and causes unneces-
SCtry dt'lay. Reforms in these direc-

~ arc urgently <:all(··d for. 

I should like to request the Gov-
crnmt'nt and the Planning Commis.:-:ion 
to keep in mind the requirements of 
the underdeveloped States, whil<' 
preparing the Third Plan. Removal 
of disparities is a directive principle 
of aUf Constitution, I submit that in 
giving effect to this prbciplf', Assam 
should get preference in the Third 
Plan in the matter of tran!'port and 
('ommunications, irrigation and pow<-'r 
projects and industries. A master plan 
should be drawn up for control of 
floods in that State with integrated 
schemes for control of erosio:1. and 
other measures of irrigation. 

We have accepted that Our social 
order is to be based on socialism. It 
;s necessary that this is always kept 
in view in framing OUf economic ~ 

cies and plan, Though slogan-mon-
gering has no meaning, in the initial 
stage it is always better to mention 
how the socialistic approach has been 
maintained in the Budget proposals. 
It should be cleurly demonstrated how 
the economic disparity or the gap bet-
ween the rich and the poor is being 
removed Or bridged by the Budget 
proposals. The economic survey 
should at least explain in detail how 
the socialistic approach has been 
maintained in the Budget and how pro-
gress has been made in that direction 
in the course of the year unde., re_ 
.iew. 

congratulate the Government for 
accepting the unanimous recommen-
dations ·of the Textile and Cement 
Wage Boards. I hope the recomml'll-
dations will now be implemented. I 
should also like to request the Finonce 
Minister to accept the rccomnwnda-
tions of the Pay Commission regard j ng 
arbitration. This is very importa.nt 
from the workers' point of view. 

Last time, I referred to the problem 
of the clo;-.;cd or mismanaged ~  

~  in my speech here. The 
~  WGiS said to he receiving the 

att(.mtion of Govel'nment, but, so far, 
Government have taken no step in this 
ctirC'ctio!l. I would once again urgt' 
upon Govcrnmpnt to bring fonvard a 
:egislation ('mpowt'ring the State Go\,'_ 
Cl'nm('n ts to take .:>uch step:..; as may be 
necessary to protect a tea garden fr ;ml 

closure or mismal)agemcnt. 

I should like also to refer to th" 
lwo State taxi'S on tea. Assam car-
riage tax is at the rate of one anna pel' 
lb. The West Bengal Government's 
entry tax is also O!1e anna per lb. of 
tea which enters Calcutta for auction. 
The present position is that Assam h'a 
has to pay one anna per lb. as Assam 
tax and one anna per lb. as Bengal 
tax, thus making a total of two annas 
per lb., whereas Bengal tea has to 
pay one anna per lb, o!1ly, whieh 
makes Assam tea less economic than 
Bengal tea. On the top of it, Assam 
tea has to travel a longer distance 
which makes Assam tea still more un-
economic than that of West Bengal. It 
is, therefore, necessary that these two 
State taxes are replaced by a Central 
tax of one anna per lb. on all teas, and 
the proceeds distributed to Assam a"d 
West Bengal in proportion to their 
teas. 

Finally, teas which are sold in West 
Bengal fOr consumption may qualify 
tor octroi tax, but teas which enter 
Calcutta only for auction for export 
do not merit octroi tax like entry tax. 
Entry Or octroi tax should be defined 
as consumption tax only. I would 
request the Central Govemme.'lt to 
take steps so that no State can levy 
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any such tax on goods sold Or aul:'-
tioned in a particular State for export 
abroad or to other States within the 
country. 

It i:; a matter of great satisfaction 
that the Prime Ministers of India and 
China art' going to meet shortly and 
find out a basis for the settlement of 
the border disputes. I do not under-
stand why some han. Members object 
to the invitation by our Prime Minis_ 
ter to the Chinese Prime Minister. 
and why they are nol happy at the 
proposed meeting. What I fL·P] i, thaI 
it will be a tragedy if India-what-
ever may be the attitude of another 
country-has to speak in the cold war 
language at a, time when ('ven big 
military Powers are talking of peace 
and disarmament. Il does not mean 
in any way that the violation of our 
border is to be tolerated. But it has 
to be remembered that the attack by 
Communist China is not only an attack 
on OUr territory, but it is a challengt"' 
to our ideology Or to our way of 
thinking. At this time of crisis' we 
have to b£' very careful, and ~
tain a stand by which wC' can not 
on 1:'0' preserve the integrity of the 
country but also the tradition of 
Indian rf'volution and high principles 
for which India ,tand,. The Nehru 
approach to this problem is, therefore, 
the right approach. While the door 
for discussion or negotiation should 
always be kept open, our efforts to 
strengthen OUr internal position should 
not be slackened, because whenl'ver 
we negotiate, we can negotiate ~ 

pcrly only from a position of 1 ~  

-moral and material. 

In thi' connection, I would like to 
submit that the North East Frontier 
was long negectl'd and much has 
now to be done to strengthen ;t. I 
rna,' be allowed to quote here a passage 
from an editorial of The Statesman. 
It reads thus: 

"Richly endowed with natural 
resources, Assam is frequently 
afflicted by floods. drought, erosio" 
and earthquakes. Not least, the 
State's frontiers are ~  like a 

Discussion 
vulnerable finger into one of the 
wildest and now most troubled 
regions in the world". 

am confident that Government are 
fully alive to the situation and they 
will take all necessary step'. 

Shri V. Eacharan (Palghnt): Mr. 
Speaker, Sir, I congratulate the 
Fina:1ce Minister on having giv('-'n us a 
reaHstic picture of thp country's eco_ 
nomy. He also said that the Budget 
is based on greater development.. 
higher production and better standard 
of living. It is true that the conditions 
of thl' village people havl' improved 
considerably due to the Fir,;t and 
Second Five Year Plll)s. This is the 
last Budget of the Second Five Year 
Plan period. During the Plan period, 
industrial productio:1 has ~  

considerably. Certain industries have 
exceeded the targets fixed. Thi, is 
taking the country as a whok 

So far as my State, Kerala. is con-
cerned, the industrial development is 
very meagre. Kerala is very poorly 

~  The State has got none 
of the big industries either in the 
pub1ic or private sector. There are so 
many big industries in tht., publiC' S('C-

tor in 0 her State.s where large num-
b. r of people can b" employed. Take, 
for pxample. the Heavy Electrical In-

"rlustry of Bhopal and the steel plants 
and other big indu ,tries. Undertakings 
lik" the"" will employ 30,000 to 40,000 
people. There is nothing of the kind 
in KeralB where the unemployment 
problem is acute. 

The other day the Minish'T of Indus-
try replying to a questiOn said thaI 
two more heavy electrical indu<;trie3 
would be established in the public 
sector. One of these should be in 
Kerala. Such an industry will employ 
30,000 to 40.000 peopl.>. Then half of 
the unemployment problem, which is 
the main problem in Kerala. will he 
solved. 

Th" Minister also said that the Gov-
ernment had set up a Committep to 
recommend sites for the units. I 
would point out that if industries under 
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the public sector are located only on 
technical consideratio:1s, backward 
and poorly industrialised States like 
Kerala will be lagging behind and 
will remain backward for ever. 

As regards small-scale industries, 
all encourag{'ment shoJuld be given in 
Kerala, including training facili'ies. 
Many people of my State are not 
industry-mi:1ded. They always favour 
government jobs and office work. This 
is mainly due to the fact that they 
need not spend any additional money 
except what. they have spent 
on their education. Establishmen', of 
industries involves investment of large 
funds. Due to' these difficulties, people 
are always going out b search for 
jobs outside. If industries are starled 
in the State, they will settle there it-
.elf. 

I am glad that the Government have 
decided that the second Shipbui Iding 
Yard will be located at Cochin. This 
will take some time to start func'ion-
ing. When it starts functioning, some 
of these problems will be solved. 

Regarding agricuituce, ~ Finance 
Minister has said that crop prospects 
are bet"er this year. Whatever may 
be the prospects, we are not produc-
in, enough' for our country's needs. 
In this connection, I would like to say 
a word about the World Agriculture 
Fair held in Delhi. This could help 

agricult urist.; to understand the new 
methods of cul'ivation and adopt them. 

The Minister of Agriculture, Dr. 
P. S. Deshmukh, deserves all congra_ 
tulations for this. I hope the Hous'> 
will agree with me in this. 

I have to point out that unfortuna-
tely the question of agriculture is not 
receiving 5umcic!1t attention from the 
department.; of Government. 11 is 
true some of the industries have l'X_ 

ceeded the production targe s. At the 
same time, the production of fertiliser 
which is required for higher produc-
tion, has not reached the target. Even 
now. we have to import ~  at 
high prices and along with that food-
grains also. If they take a little more 
interest and a little ~ carl', m.Jfl' 
fertilisers can be produced and the 
country made self-sufficient i!1 thpsp 
chemicals. 

Mr. Speaker: Has the hon. MembcI-
much more to say? 

Shrl V. Eacharan: Yes, Sir. 

Mr. Speaker: Then, he may continul' 
tomorrow. The House will now stand 
adjourned till 11 A.M. tomorrow. 

17.30 hI'S. 

The Lok Sabhu a,en adjou"""l It:! 
Ete1jel1 (';1 the Clock 071 ~  March 
8, 1960/PltaLguna 18, 1881 (Saka). 




